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Title: Discussion on the Demands for Grants No. 11 and 12 under the control of Ministry of Commerce and Industry.

MR. CHAIRMAN: The House will now take up discussion and voting on Demand Nos.11 and 12 relating to the Ministry of
Commerce and Industry.

Hon. Members present in the House whose cut motions to the Demands for Grants have been circulated may; if they desire
to move their cut motions, send slips to the Table within 15 minutes indicating the serial numbers of the cut motions they
would like to move. Only those cut motions, slips in respect of which are received at the Table within the stipulated time,
will be treated as moved.

A list showing the serial humbers of cut motions treated as moved will be put up on the Notice Board shortly thereafter. In
case any Member finds any discrepancy in the list, he may kindly bring it to the notice of the Officer at the Table
immediately.

The Demands Nos. 11 and 12 will be discussed till 6 p.m. As the Members are already aware, guillotine will take place at 6
p.m.

Motion moved:

"That the respective sums not exceeding the amounts on Revenue Account and Capital Account shown in the
fourth column of the Order Paper be granted to the President of India, out of the Consolidated Fund of India, to
complete the sums necessary to defray the charges that will come in course of payment during the year

ending the 315t day of March, 2013, in respect of the heads of Demands entered in the Second column thereof
against Demand Nos. 11 and 12 relating to the Ministry of Commerce and Industry. "

SK. SAIDUL HAQUE (BARDHMAN-DURGAPUR): Sir, give me permission to speak from here.
MR. CHAIRMAN: Do you want to change your seat?
SK. SAIDUL HAQUE: I wanted your permission to speak from here.

MR. CHAIRMAN: Please continue. You are permitted.

SK. SAIDUL HAQUE : Chairman, Sir, thank you for giving me permission to speak on the Demands for Grants of the Ministry
of Commerce and Industry.

The Department of Commerce and Department of Industrial Policy and Promotion are the two main Departments of the
Ministry. One is responsible for the regulation, development and promotion of international trade, formulation,
implementation and monitoring of foreign trade policy. The Department of Industrial Policy and Promotion is responsible for
formulation, implementation of industrial policy and approval and facilitation of the Foreign Direct Investment Policy.

If we look at the Budget allocation we see that in the case of Department of Commerce, allocation in Rs. 5023 crore which
has declined up to 23 per cent compared to the last year Budget allocation and 12 percent increase compared to the
Revised Estimate. But, here we see that nine per cent deduction is for export promotion and quality control, eight per cent
deduction is for plantations, whereas 281 per cent increase is for free trade and Special Economic Zone. This shows the
Government's attitude to give emphasise on sectors like free trade and Special Economic Zone.

In the DIPP Budget, it is Rs. 1567 crore, which is more than 10 per cent increase compared to last year and 21 per cent
increase compared to last year's Revised Budget. Here also, we see that 70 per cent has been deduction for backward area
development. But, what is the matter of concern - the hon. Minister should look into it - that whatever allocation is done,
that is not spent in a time-bound manner. So, the utilization of fund is a matter of concern and that should be looked into.



If we look at the export performance, the trade deficit is 185 billion US Dollar, which is 9.9 per cent of the GDP. Total

exports for 2011-12 were 303 billion US Dollar, which is 16 per cent of the GDP and import is 488 billion US Dollar, which is

26 per cent of the GDP. So, the trade deficit is gradually increasing. The share of India in the world's GDP is 5.7 per cent
whereas the share in world's export is just 1.9 per cent. Current Account deficit is four per cent for the period April to
December 2011. We need to remember that it is all time high. The Hon. Minister and the Ministry are thinking to double
India's share in the global trade. But, we need to remember that the global trade is likely to grow 62 trillion US Dollar by
2020. And, to achieve the four per cent share, as is envisaged, it transpires that our EXIM trade should increase to 2480
billion US Dollar from present 303 billion US Dollar. How can this be achieved? What are the strategies for it? This should
be elaborated and told by the Ministry.

One more point is to be noted here. High volatility in the exchange rate is creating uncertainty in exports and adversely
affecting this sector with high intensity. So, the Ministry should take up the matter with the Reserve Bank of India, and also
with the Ministry of Finance.

Now, in order to capture the true picture of the state of exports, the Ministry should examine it in terms of quantity and not
in terms of value only. It is because quantitative export is one of the important basis for employment generation in the
country.

Now, to create share in the world trade, in addition to creating infrastructure, it is also equally important to extend support
to the Micro, Small and Medium Enterprises (MSME) because this sector creates a lot of employment opportunities. So, the
Ministry should come forward, particularly, in view of global trade slowdown. The MSME exports should be encouraged and
motivated with necessary support.

Another cause of concern is the decrease in exports of handlooms, handicrafts and carpets, particularly, handicrafts and
handmade carpets, which are labour intensive. Any decline in this will have adverse effect on the labour situation of the
country. The handmade carpet sector is suffering due to imposition of excise duty. The same is the case with raw silk on
which import duty has been imposed. This is causing suffering to the handloom industry. So, the Ministry should take note
of this aspect also and take up the matter with Finance Ministry.

The artisan family-owned crafts cannot handle documentation and other requirements nor can they afford excise
duty. At the same time, withdrawal of the interest subvention of 2 per cent -- that has been implemented from April this
year.. should also be considered, particularly, for the handloom, handicraft, the handmade carpet industry as also for the
MSME sector.

Now, if we consider the Department of Industrial Policy and Promotion (DIPP) budget, we see that the industrial
growth has slowed down and reached a dismal level of 4.7 per cent in October 2011. Further, it stood miserably at 1.8 per
cent in December 2011, and the cumulative growth between April and December is just 3.6 per cent. We need to keep this
factor and position in mind.

This Department has the Industrial Infrastructure Upgradation Scheme. But what is happening there? There is list-
less approach of the Department towards the infrastructure upgradation; poor monitoring of the project management
agencies; and also failure to use the Special Purpose Vehicles (SPVs), which makes this scheme not at all up to the desired
level. Therefore, the Ministry should look into this also.

Another scheme is with regard to the leather industry. This is a very attractive industry for export having demand not
only in our country, but also in abroad. But we are disappointed to see that even the reduced allocation to the Indian
Leather Development Programme remains unspent at Rs. 52 crore. It means that 29 per cent remains unspent. Why this
kind of thing is there? It is because of the callous handling of the sub-scheme of establishment of Leather Tanning Complex
at Nellore. This is also a matter of great concern for us.

Another point is regarding the Common Effluent Treatment Plants (CETP), which should be installed in every major
leather-exporting Industry. The Standing Committee has also recommended for it, but this has not been implemented. This
is, particularly, necessary in the leather sector for protection of the environment.

This Ministry has also established the National Institute of Design at Ahmedabad, but in order to make it self-reliant
they have increased the fees. But this might hamper the interest of deserving and meritorious students belonging to the
weaker sections. The Ministry should look into it. Another proposal which the Ministry or the Department like is that NID
should be set up in Assam, Andhra Pradesh, Madhya Pradesh and Haryana under PPP model. But nobody is approaching
and, therefore, the Ministry or the Department should look into it.



Another scheme is the Delhi-Mumbai Industrial Corridor. That is a good project. It will open a new horizon in the field of
industrial development. But due to lack of proper monitoring, and if its completion is not done timely, then the purpose will
not serve. On the lines of Delhi-Mumbai Industrial Corridor, I would request the Ministry to think about the establishment of
Delhi-Kolkata Industrial Corridor. That issue should be looked into.

Another point is about the Tariff Commission. The Tariff Commission has a mandate to evolve an overall tariff structure
keeping in view the interests of producer, traders and consumers. What role is being played by the Tariff Commission? It
has no real accountability. The Minister should look into it. It should have been restructured. This issue has been raised a
number of times and it was also mentioned by the Standing Committee. However, that has not been done. A lot of money
is being given under the Non-Plan head. That is nothing but a kind of a drain on the treasury.

Coming to the National Productivity Councils, we see that they themselves have become Non-Productive Councils in terms
of their role and mandate. What is needed is to reinvent NPC to make it engage with the industry providing consultancy and
training. That is to be done by these National Productivity Councils.

There is another scheme for investment promotion. It is a good move to make 'Electronic Business' a successful project.
But the hardware and the system software is not available in this scheme for investment promotion.

Another important thing is the setting up of National Investment and Manufacturing Zones (NIMZ) under the National
Manufacturing Policy. But only one crore of rupees have been given as a token amount. The Ministry should immediately
take up this matter with the Planning Commission to give a boost to this kind of a scheme.

Now, let us look at the Foreign Direct Investment policy and Foreign Trade Negotiations like FTA. The Ministry is in favour
of allowing 100 per cent FDI in retail, but this House has stopped that move. Again, the Ministry is trying to implement
that. I would request the hon. Minister not to do so because that will displace a large number of jobs.

The Ministry is in favour of FDI in pharmaceuticals. Already seven Indian pharmaceutical companies have been taken over
by the foreign multinationals. What is the result? The result is that the prices of life-saving drugs have gone out of control
of the common people. Those multinationals who have captured these seven big Indian domestic companies have switched
over to branded medicines and they are fixing their prices on their own. Now, on the basis of Arun Maira Committee report,
the Ministry is thinking that there will be no direct take over in the brown field. It should be through a compulsory licensing.
In case of Greenfield, they might allow 100 FDI. But I would request the hon. Minister not to do so. Rather what we should
do is that we should encourage our domestic pharmaceutical industry because a number of people, particularly the poor
and the middle-income group people, are all on dependent on these domestic drugs. That should be promoted without
inviting the foreign multinationals in the pharmaceutical sector.

The Ministry has also taken an initiative for major development in bilateral and regional trade engagement. The Ministry
has already signed India-ASEAN Trade in Goods Agreement. But what is its impact? I would like to know whether that is
damaging the domestic farmers and cultivators, particularly in the case of ASEAN Agreement. The Kerala farmers are
suffering a lot. The Ministry should look into it.

The Ministry is going forward for a Free Trade Agreement. We already have a Free Trade Agreement with Thailand. We are

going to do have that with the European Union and then with Japan. But what will be the impact? Hon. Minister must know
that it is the present western countries which are pushing our Government to go beyond the TRIPS. They are asking for
TRIPS plus that means they are demanding for data exclusivity. So, if we surrender to their demand and by signing the Free
Trade Agreement, then that will hamper our domestic industry. That should be looked into very seriously.

Now, I want to speak about domestic market. The corporates are overwhelmingly dominating and they are controlling the
prices. The corporate houses are making carterlisation in some industries. Therefore, the prices are going very high.

There is Competition Commission of India. But what role it plays? It should play its role properly in the case of controlling
the market. It should not be given into the hands of the corporates. The Minister should look into it.

Now, coming to the Department of Commerce, one important scheme is ASIDE (Assistance to States for Development of
Infrastructure and other allied activities). But the funds available to the State Governments are not sufficient which is
becoming a constraint on creation of required infrastructure for exports in the States. The Department should thrash out
many pending issues with the State Government and the Ministry should also see that if there remains unspent allocations
to the States that need not the lapsed and that should be carried forward for utilisation in future for developing export
infrastructure of the States.



Now, Foreign Trade Policy has notified many towns of export excellence. But no substantive benefit is available for such
towns. The Department should consider for allocation of 25 per cent funds under the ASIDE Scheme for providing
infrastructure support to these towns.

Another important factor is about the SEZ I have already told that the Government is laying much emphasis on Special
Economic Zone. But what is the outcome from the SEZ? What is happening to the land which is acquired. Already 389
places were notified for SEZ but 154 SEZs have become operational. In some places, land was acquired for establishing
SEZ but instead of establishing that, real estate business has prospered in the guise of this Special Economic Zone. And the
very rich nutrient and fertile land of farmers is being diverted without bringing real development in terms of establishment
in the industrial units. This belies the employment prospects and opportunities for the people of that area who were
promised a job for giving their land. That should be looked into very seriously.

Another important scheme is the Market Access Initiative scheme to act as a catalyst to promote India as Export
Promotions Zone on a sustained basis. But what we see is that concern over the pattern of expenditure under the scheme

as 29t February, 2012 was only Rs. 120 crore. The allocation was Rs. 150 Crore. In the March end, there was an
expenditure of Rs. 20 crore. The Ministry should look into it. Why was there an expenditure only at the end of March?

My next point is Market Development Assistance Scheme which aims to facilitate stimulus and diversify the country's

export trade. Here also, hon. Minister must see that only 29 crore was spent till 15t March. That means just 58 percent
was spent. Why this has happened? That should also be looked into by the hon. Minister.

Another thing is the APEDA(Agricultural and Processed Food Products Export Development Authority). It needs an
enhancement because it is playing a crucial role, particularly, in the multi-dimensional activities towards export in agro-
products and processed food products. So, assistance for efforts towards better research and development of agro-
products must be given. At the same time, hon. Minister should look into the progress of expenditure. Rs. 180 crore was
allocated for the year 2011-12. Out of Rs. 55 crore for disbursement as Grants-in —aid, APEDA could spend only about Rs.
20 crore. Why is this delay in spending?

Efforts should be made by the Department for establishing in various organic certification system. This is because the
organic product has much demand in the outer market and agreement should be made with other countries like Canada,
Japan and Taiwan with whom we have already made this kind of agreements. Now, in the next phase, we should take up
with Latin America, Africa and CIS countries.

Before going to the plantation sector, I would like to tell something about the mining sector and particularly the Minerals
and Metals Trading Corporation (MMTC). There is a State Trading Corporation. The MMTC was created in 1963 from STC.
Now what do we see there? This MMTC is responsible for export of minerals and ores and import of non-ferrous metals.
Now, iron ore is the wealth of our future generations. Our endeavour should be to attain the technology to add value to the
mineral resources and export the finished products. Till the time, the necessary advances are made, the mining of our iron
ore and other scarce resources may be limited to our domestic requirement. The question is as to why no efforts have been
made to access the technology to process and value-add the iron ore fines whereas countries like China have been doing
the same for some few years. That should be looked into. So far that has not been done. I would request the hon. Minister
to ban the export of iron ore. In case of MMTC, after merger of MITCO in 1996, there is a MICA division. But, no wage
revision has been done for those employees after 1987. They are working like other workers of the MMTC doing the same
kind of job but getting less salary.

MR. CHAIRMAN: Please conclude. You have been given enough time.
SK. SAIDUL HAQUE : I would take two minutes.

Now talking about the plantation sector, the Department is looking after tea, coffee, cashew, tobacco. What do we see in
the case of plantation? The Department should come with a full-fledged scheme to help the small growers like the earlier
attempts but not in patches. According to the Department, the Tea Board has got 89.484 registered small growers. But the
number is much more. The Ministry should come forward to make a survey of how many small growers in this sector are
there. The SPTE scheme should be properly revisited and utilized for the development of tea. Tea should also be declared
as a National Drink. The Ministry should take up the matter with the Planning Commission.

Coming to coffee, this coffee sector is suffering in many ways. The Coffee Board should come forward. They are not able to
utilize 25 per cent of their allocation. Benefits of plantation scheme should be extended to cooperatives also. The Ministry
should modify the scheme for coffee development. There is an urgent need to develop coffee harvesting machines designed



to local conditions along with the development of plantation of model, congenial mechanisms.

About the spices sector, there is the slow growth of spices production in India. We are really facing a great challenge from
the ASEAN region specially from Vietnam for pepper and cardamom. If the Spices Board is not thinking about the re-
plantation of pepper and cardamom in collaboration with the Ministry of Agriculture, we will be in a great danger
particularly in the case of spices sector.

In cashew sector, in fact, the Cashew Export Promotion Council (CEPC) is not playing the proper role. There is so much
demand to form a Cashew Board. The matter is pending with the Planning Commission. The Ministry should come forward
to form a Cashew Board for the development of the cashew industry.

In the case of rubber, proper training to growers is not given from the Rubber Board. So, improved method of planting
cultivation and spraying, harvesting all should be done by this Board.

About the Tobacco Board, the activities of the Board are restricted to promotion and marketing of the Virginia Tobacco
only. The Board should perform the functions of export promotion in respect of all varieties of tobacco.

MR. CHAIRMAN: Please conclude. I am going to call the next Member.
SK. SAIDUL HAQUE: I am initiating the debate Sir, kindly give me two minutes more .

In case of Plantation sector, the Indian plantation sector is faced with problems of declining productivity, high cost of
production and deteriorating of quality on account of the aging bush. So, re-plantation and rejuvenation particularly in case
of tea and coffee is the urgent need of the day because these two sectors are suffering the most. Ninety per cent of the
growers are small growers. So, the Ministry should have an overwhelming, overarching and comprehensive plan for
development of these sectors.

My next point is about trade and commerce in the North East. This senriched region should be encouraged with export
possibilities.

MR. CHAIRMAN: Make it your last point now, please.
SK. SAIDUL HAQUE : Development of the North-East should be strengthened.

There are 14 Export Promotion Councils in the country. Where are they located? Four are located in Mumbai, four in New
Delhi, three in Kolkata, one in Chennai, one in Hyderabad, and one in Kochi. Why are the other capital cities deprived of
these Councils? More Export Promotion Councils should be established by the Ministry, if the Government wishes to
enhance export promotion under the foreign trade policy.

Indian Trade Promotion Organisation organizes international trade fairs. Many of us have seen the International Trade Fair
in the Pragati Maidan. But that kind of international trade fairs should be organized not only in Delhi but also in other cities
with full cooperation and help of the Ministry and State Governments.

Director General of Supplies and Disposal is another important point. We are bound to make procurement in the
Government through the DGS&D. But the DGS&D is to be streamlined.

MR. CHAIRMAN: Please, wind up now. You have made too many points.

SK. SAIDUL HAQUE: There are 16 new schemes of this Ministry. But what we need is that EDI connectivity should be
accorded with priority and the Ministry should take up with Planning Commission so that these 16 schemes are properly
implemented.

With these words, I conclude.

CUT MOTIONS



DR. SHASHI THAROOR (THIRUVANANTHAPURAM): Mr. Chairman, I think it is vital for us to understand the role of
commerce and industry in charting India's economic destiny. The fact is that we all know our overwhelming objective as a
country is to pull our people out of poverty, to help India grow and develop, to enhance the opportunities and chances
available to the Indian people. And for this frankly we need, India is required, to engage economically with the rest of the
world, which is what commerce is. And at the same time we have to enhance our industrial production, we have to employ
more people in industry, and that is the other half of the Ministry we are discussing today. So, I think it is very important
that we see how fundamental the work of the Ministry of Commerce and Industry is to the development of the future and
the destiny of our country.

If we look at commerce first, we have to admit that at one time we were somewhat protectionist. This was a legacy of our
nationalist movement. We knew the British East India Company had come to trade and stayed on to rule. And so, we were
suspicious initially of foreign trade. We put up the protectionist barriers. We went down from about 2.6 percent of global
trade in 1997 to 0.2 per cent in 1991. But with the opening up of our economy in 1991, the pace of liberalization and
globalization, we were able to see a very interesting change in the picture. In the 1990s and the first part of the last
decade, the world economy and world trade grew at an unprecedented pace, a pace unprecedented in human history. And
this created favourable conditions, external conditions, for our own country's growth .We enhanced our trade relations, we
climbed back up towards two per cent of global trade, we continue to climb, and the increase in our foreign trade has been
fundamental to our improved rates of growth as an economy in India in the last few years.

But at the same time if we have to look at the context since 2008, the world has been plunged into the worst financial and
economic crisis since the great depression of the 1930s. We have weathered it well. There are many reasons and I do not
want to go into them in great detail. But we did certainly have wise fiscal policies conducted by our Reserve Bank of India.
We had a stimulus package by the UPA Government amounting to some three per cent of GDP, if we take the three
stimulus packages together. Our manufacturing exports went down as everybody's did during the recession. But our
services exports went up. And it is also true that about 80 per cent of our GDP growth frankly depends on the domestic
sector, on Indians producing goods and services for other Indians. And that was sustained as well.

As I had mentioned in this House before, the extraordinary level of remittances from our hardworking NRIs abroad continue
to go up and that again has been a strength for us. But, we have to acknowledge that even if we have weathered this
recession, the external environment is no longer so propitious for our growth.The developed world is still reeling under the
crisis — 44.5 million jobs were lost, just in the OECD countries. The purchasing power of these economies is therefore
down and they are less able to purchase our goods.

Take one example of India's trade share with Europe and America. In 2000-01, it was 42.5 per cent. Today in 2011-12, it
has gone down to 30.8 per cent. Why? It is because they do not have the resources to buy our goods. This is something
that we have to understand. There was a decline at one point and our hon. Minister would remember this. When he
became the Minister, in the preceding year, from mid-2008-09, there had been a decline of 39.6 per cent in India's exports.
This is the climate in which our Ministry of Commerce and Industry is facing the challenge of growth in our foreign trade.

They have adopted a multi-pronged strategy, providing a stable policy regime, adopting conscious market diversification
and providing additional support to the sectors that have been badly hit by global recession. There has been an Integrated
Foreign Trade Policy for the first time, a policy initiative to double the exports and trade share by 2014. As against the first
target of 200 billion dollars by 2010-11, we achieved 246 billion dollars in exports. The target for the last fiscal year, if you
look at last year's report, it was 300 billion dollars. In fact, we, as a country, achieved 303 billion dollars. So, I must
congratulate the Minister and the Ministry for having been able to consistently exceed the targets that they have set.
However, it is also true, and I must admit this, as was said by the Opposition Member who spoke, that our imports have
increased to 488 billion dollars, which has given us the highest ever trade deficit of 185 billion dollars. But this is due mainly
to the near-doubling of the international price of crude oil. The Opposition could not control that; we could not control it; it
rose, on an average, from about 65 dollars a barrel in 2010 to 115 dollars a barrel in 2011. There was also a rise in the
price of gold, which we continue to import in vast quantities; I am sure, our ladies are partly accountable for this. Some 62
billion dollars of gold was imported. All of this inevitably will have an impact on our import-export balance. Even the prices
of commodities like pulses and edible oils have gone up. We have to import them for our people.

The only solution is what the Minister is recommending, which is that to cut back on the deficit, we have to improve our
exports. The Ministry has envisaged a target of 500 billion dollars by 2014. We have to admit that it would not be possible
unless Indian exporters enter new markets and expand along the product value chain. I mentioned that the US and the
European markets are now about 30 per cent of our Indian exports. We have to be able to deal with their financial
downturn. The established markets are no longer as friendly as they were, to us. Our exporters not only need to be



encouraged to retain their market share, but they also have to add and expand their value added products.

The Government has stepped in; and I must commend the Ministry for this. Indian exporters have been given new
incentives, to explore new markets, through what is called the Focused Market Scheme, and to export specific products
through the Focused Product Scheme. The market-linked Focused Product Scheme incentivises the exporters to place
specific products in specific markets. Now, they have diversified export into 41 new markets, mainly in Latin America and
Africa, which were relatively unexplored territories before. I hope that the Minister shall retain this scheme in the upcoming
Foreign Trade Policy and include more products and more markets in this scheme.

Technology is also an important factor, defining the competitiveness of our exporters. The zero duty Export Promotion
Capital Goods Scheme has helped exporters of products such as engineering goods, textiles, pharmaceuticals, etc. as was
mentioned by the Opposition Member. They have all upgraded production facilities under this scheme. However, the

scheme expired on the 30t March this year. Keeping in mind the Ministry's ambitions and targets, I certainly recommend
that this scheme be further extended at least up to 2014.

If I may add, we certainly need more and not fewer, Free Trade Agreements; I may disagree here with the Opposition
Member. Concluding the long-drawn out negotiations with the European Union, on a broad-based trade and investment
agreement and also with the Gulf Cooperation Countries on having an FTA, are indispensable. I know that progress has
been made with the Europeans. We just received the European Parliamentary Delegation this week. The Minister speaks of
concluding this before the end of the year. Some of the problems are not from our side. The Europeans are insisting on
certain elements being mentioned in the Agreement, that are not acceptable to a self-respecting nation. There are things
that we do ourselves and we do not need somebody else to put them into a Trade Agreement. But I am sure that Europe
will see reason as we continue to negotiate effectively.

I think we clearly need more assertive diplomatic action on non-tariff barriers in certain markets which are
preventing Indian export. Let me take China as an example. China has been mentioned by others, but not in this debate.

The India-China bilateral trade has hit a record 73.9 billion dollars last year. But the ballooning trade deficit in Beijing's
favour has risen to over 27 billion dollars. While India's exports to China went up over 12 per cent over the previous year,
Chinese exports to India crossed 23.5 per cent reaching 50 billion dollars which is a staggering growth over 2010. They are
welcome to export to us but our trade deficit is growing and can only be reduced if our exporters are able to sell more to
that country. Access for Indian IT goods in Services, pharmaceuticals and other products remain severely restricted. I call
upon the Minister and the Government to increase the urgency and determination with which it speaks to China on this
subject.

At the same time, I again disagree with the hon. Member and would like to commend the Minister and the Government for
expanding our economic cooperation agreements looking eastward with ASEAN, and with six additional countries going up
to the Pacific Ocean. The hon. Member asked as to what is the impact. I would like to tell him what the impact is. Exports
to ASEAN are up by 30 per cent since the free trade agreement was concluded. After a similar agreement with South Korea
it is up by 38 per cent. The policy has proved its worth and should be applauded by this House.

A new development, which has not been mentioned by the hon. Member, has been the recent breakthrough in trade with
Pakistan. I would like to commend the Minister and the Government of India for this initiative. Pakistan has, as you know,
expanded its list of tradable items with India. Starting from a small positive list of permitted goods, only a few goods were
permitted for them to trade with us, they have moved to a small negative list of banned goods which is exactly the opposite
approach. On our part, we have, of course, operationalised integrated check posts at Wagah Attari Border. This will give a
boost to land cargo movement. It should create enormous trade opportunities, especially for the border States of Punjab,
Haryana and Himachal Pradesh. I hope additional posts are opened, for example in the Hussainiwala area. For 17 years we
had extended our hands. Since the days of Prime Minister Gujral, a one-sided most favoured nation agreement was offered
by us. We gave them that status but they did not reciprocate. Finally they have come to meet us half way. I think it is now
our turn to be helpful and we too Mr. Minister should be, perhaps, a little more generous on some of our non-tariff barriers
and make it easier for their goods to get through into our country.

In this context, I would like to welcome the special thrust on enhancing our economic engagement with the SAARC
countries in our neighbourhood. We have taken major steps to strengthen the border infrastructure, including the
construction of state-of-the-art land customs facilities for easy movement of cargo over the land. Three land customs
stations have been created along the Indo-Bangladesh border. They will be completed by the end of this year. Our
neglected North-Eastern States can also revive further with free trade across land borders and I would really commend the
Ministry on this and urge them to expand this constructive policy.



The hon. Member mentioned the Special Economic Zones. We have 153 Special Economic Zones that are functioning,
employing nearly 9 lakh people. All these SEZs together account for less than a third of India's exports. But in my view it is
not true, that they are too many; I would argue they are not enough. Formal approvals have actually been granted for
setting up 583 SEZs of which 380 have been notified but only 153 are operational. Exports from the SEZs initially did very
well; 43.1 per cent growth in 2010-11, 121 per cent growth in 2009-10 but what have we seen last year? There was a
growth of only 15.4 per cent. This is disappointing and this is to my mind something to which the Ministry has to pay
attention to, perhaps not only this Ministry, because the decline in growth has been steeper last year after the imposition of
the Minimum Alternate Tax and the Dividend Distribution Tax in the Budget of 2011-12. What is happening is, the result of
imposing more taxes. The net income tax benefit in the SEZs is less compared to the promotional benefits like focused
markets and the focused products scheme that the Ministry of Commerce is giving to units outside the SEZs. Consequently
no new investment is happening and the units that have already got permission are reluctant to start operations because of
the lack of enough incentives. So, I would urge the Ministry of Commerce to sit down with the Ministry of Finance and try
and do something about this. Otherwise, our SEZs are not likely to fulfil our legitimate ambitions for them. Even, exports
from the SEZs have come down as a proportion of total merchandise exports from the country. It used to be over 30 per
cent in the preceding years. Last year, it was only 26.7 per cent. When you look at China, so much of their economic
success, has been a result of what they have been able to do through their SEZs. At least, we should see that if others are
prospering through this route, then why we cannot do so as well. If the SEZs want to sell products in the domestic market,
they have to pay a very high duty. Maybe, we should find some flexible approach, Mr. Minister. For example, we can allow
them to cater to domestic markets on the payment of a reasonable tax. This can also boost FDI in the SEZs. So, they could
do that. Investors are looking for access to the Indian markets and we could use this to our advantage.

It has to be said that our transaction costs remain a problem. Transaction costs in our economy are about seven to ten per
cent of our country's exports. It is really an astonishing thing. Exporters and importers are spending between 13 to 18
billion dollars a year on transaction-related costs. This makes our exports uncompetitive. Effective steps have to be taken
to reduce these costs. I will read one report in this regard. It says that the cost of exporting a container from India is 1055
US dollars, importing to India is 1025 US dollars whereas in Singapore the similar cost is 456 US dollars to export, 439 US
dollars to import.

I know that a task force was set up by the Minister on transaction of exports. I think that the Minister of State was
in-charge of it. I am very pleased to see him here. The task force identified issues across seven Ministries. I believe that
the majority of these are being implemented. So, I do want to commend both the Ministers for their work in this regard.
This task force has also recommended a scheme for direct electronic credit of service tax refunds for exporters. I think this
will make a very positive difference.

The hon. Member mentioned the assistance given by the Central Government to States to develop their infrastructure. I
must say that I was a bit confused by his statement. On the one hand, he said that there is not enough money, on the
other hand he said that please do not spend their surplus balance. If there is not enough money, then how do they have a
surplus balance? Clearly, resources are being provided to the States and the fact is that this will have a direct impact on
reducing the logistical burden and thereby reducing transaction costs. The Government's efforts to streamline the paper
work; reduce the numbers of separate applications and increase the use of electronic process in clearances should be
commended by this House.

In fact, in the last month, there was an excellent facility introduced to enable banks to receive data of post payments
for exporters directly on the website of the Director-General of Foreign Trade. Now, you do not have exporters running
around to access their Bank Realisation Certificates, which are needed for clearing export incentives and so on. They can
access them online and file their claims. I think this kind of e-governance initiative — which this House has always stood
behind — should be promoted in the future as well.

Of course, the issue of export credit is very important. The fact is that interest subvention which is mentioned by the hon.
Member, of two per cent on rupee credit, expired in March this year. I hope that it will be extended. I would like to request
the Minister to consider this keeping in mind the credit needs of exporters. Of course, banks are also required to reach a
level of outstanding export credit, that is, equivalent to about 12 per cent of their adjusted net bank credit. But given how
vital exports are to the growth of our economy, the share of export credit should be enhanced. I realise that it goes beyond
the remit of this Ministry but it is worth considering.

The hon. Member has mentioned about agricultural exports. I think that we have to accept that there is a need to improve
our exports in agricultural goods in marine products. They together accounted for about Rs. 81,600 crore in 2010-11. That
is over 16 billion dollars. The agricultural sector of India suffers from a lower level of commercialisation, low productivity by



any global standards, weak market orientation and the lack of infrastructure that we have all demanded be built. India is
also lagging behind in investing in the agricultural and retail sectors. So, we need to move towards a retail supply system
on the lines of Western agriculture.

There was a World Bank study on India, which showed that the average price that the farmer receives for a typical
agricultural or horticulture product is only 12 to 15 per cent of the price that the consumer pays at the retail outlet. In other
words, when you buy your subzi at the bazaar, you are paying eight times more than what the farmer has got for the same
tomato or potato. It is a serious problem that we have here. Trade liberalisation in agricultural sector has to be initiated in
a phased manner and the priority must first be to increase investment in order to create a holistic solution to this sector.

The plantation sector was also mentioned. I agree with the hon. Member that we need to strengthen exports of
rubber, spices, tea and coffee. But I would say that the Ministry is taking the right step. So, I would actually use the same
argument in favour of the Ministry and not in criticism because it is an important provider of employment and contributor to
exports. Over two million people are employed in our plantation sector. More than four million people derive their livelihood
from associated activities in the production value chain.

The fact is that there is resistance and resistance is from the developed countries, whose agriculture is so expensive
because of higher wages there, that they subsidise their agriculture lavishly. In fact, in Europe, agricultural subsidies are so
high that they would be enough to pay for every cow in Europe to fly business class around the world. Now, that is the kind
of challenge we are facing when we try to export agricultural products. The Ministry must support our farmers.

Mr. Chairman, let me turn to the other half of the Ministry — Department of Industry. Manufacturing is, obviously, on
everybody's mind. It accounts for about 16 per cent of our GDP. I know I mentioned China a fair bit just to give you a
context, but in China, it is 34 per cent of their GDP that comes from manufacturing. Now our Government's objective,
according to the Ministry, is to raise it to 25 per cent by 2020. That is a tall order. But the Ministry of Commerce and
Industry is taking a number of positive steps in this direction. We must remember that manufacturing is essential to create
more jobs. Manufacturing employs people and we all know around the world, if I can say this, that there is nothing more
dangerous than unemployed young men. If you want to look at why our Maoists and Naxalites are picking up guns, it is
because they do not have jobs available to them. We need to create more labour-intensive opportunities for them and that
is why manufacturing is so important.

In the Demands for Grants of the Ministry, a provision of Rs. one crore has been provided for the scheme for
implementation of the National Manufacturing Policy. This is a new thing. This whole initiative of the Minister to create a
National Manufacturing Policy must be commended. It is a model for many other countries, certainly for many developing
countries and perhaps for even some developed ones. It aims to create 100 million jobs in our country and contribute 25
per cent, of course, to our country's GDP in a decade.

The most important aspect of this policy is that it seems to establish the National Investment and Manufacturing Zones and
these zones will basically be industrial townships of, at least, 5000 hectares in size with world class infrastructure. Seven of
these townships have already been notified and more are needed. Though I must say coming from Kerala I suspect that my
State will never be able to find 5000 hectares and I hope the Ministry will consider some modest dilusion of these numbers
for the States where greater pressure on land is there as in my case. The policy also has been able to show due respect for
environmental concerns, workers' rights, regulatory issues and I must say that the fact that they did the impact study
before notifying these zones, was very important. I am sure the Ministry of Environment is very happy with this.

Another welcome development in these zones is that they are mainly on non-agricultural land, waste land, shrub land and
this means that we are not taking this away, as the hon. Member alleged, from productive rich fertile farm land. At the
same time, the ownership is going to be with the State Government so that the State Government should be able to
acquire such lands where they exist. This means, of course, this will be easier in Rajasthan or Madhya Pradesh than in
Kerala. That is part of life for us and we have to accept that. But that is where these lands are more easily available.

I worry a little bit about what I call the Fatehpur Sikri problem. You remember you built a beautiful town in Fatehpur Sikri
and then discovered there was not enough water for the people. But the Ministry of Commerce and Industry has paid
attention to this issue. They have conducted feasibility studies to ensure there is enough water in each of these seven new
townships coming up and the use of a modern technology for this purpose is to be applauded.

The best example of this new policy, I must say, and of the new thinking, is the Delhi-Mumbai Industrial Corridor. India will
now, thanks to this, have the world's largest infrastructure project in history and its spine is a 1500 kilometre long
dedicated railway freight corridor. The whole project covers 42 per cent of India's land mass and six States are affected. It



is estimated to attract an investment of around 90 to 100 billion dollars, that is Rs.5 lakh crore. We are talking of
something of a gigantic scale of ambition over the next 30 years. This could employ easily three million people. On top of

that, it is a 215t century concept, it is green technology, eco-cities are being dreamt of, and new townships are coming up.
The Japanese Government has come up with the major funding. When their Prime Minister was here in December, he said
that Japan will contribute 4.5 billion dollars for this.
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So, we are really looking at an extraordinary venture and I hope this House will take an interest in the Delhi-Mumbai
Industrial corridor and support it. Over the years ahead, it is going to be a shining star of our country's accomplishments in
this area.

Now, the policy talks about achieving real annual growth rate of about 12 to 14 per cent in this sector. It comes at a much
needed time because, let us face it, the share of manufacturing in our country's GDP has remained rather flat for the last
decade. In 1999-2000, it was 15.1 per cent and in 2004-05, it was 15.3 per cent and in 2009-10, it was 16 per cent. That is
pretty flat and that simply will not do because if you look at the historical pattern, in countries that are transitioning from
overwhelming dependence on agriculture to becoming more industrial societies, the growth has been much faster than
that. Therefore, I think, we should not criticise, as the hon. Member from the Opposition did, the Minister for his higher
target. This is a target that we must aspire to in the interest of our own country's future and our country's development.
We can keep setting up investment zones and SEZs but we will not be able to achieve this target until we really appreciate
the underlying reasons for the slow growth in manufacturing. Firstly, it is too highly resource intensive in our country. The
value added after accounting for material costs, fuel costs, royalty is less than 20 per cent of the output value, whereas in
the US it is 54 per cent, in Germany it is 33 per cent and even China has a 29 per cent value addition. So, where material
costs are rising in our present scenario, remaining competitive is going to be a major challenge for our exporters. This is
only in the organised sector I am talking about. In the unorganised sector, the value addition is even lower. Fuel inputs, for
example, in our country accounts for 5 to 7 per cent of the value output in India. Fuel costs so much for us, whereas in the
US it is only 2 per cent. The rising fuel prices, consequent taxes, all these add to the problems of our industries and I am
conscious of the fact that Government is aware of these problems and is moving forward to deal with it.

The policy, of course, as I mentioned, speaks about creating a 100 million new jobs. Again this is so necessary because the
prevailing trend in the manufacturing sector is the opposite. According to the National Sample Survey, an estimated 2.7
million jobs have been lost to manufacturing. This has been mainly in the unorganised sector. We have been growing in
employment, but it has been mainly in the services sector and frankly in the construction industry. There has been a
construction boom around the country. The total employment in manufacturing is just short of 53 million. So, we have a
huge challenge ahead of us because 80 per cent of this 53 million is in the unorganised sector and we have only about 11
million workers in the organised sector. Labour rigidity is a huge problem and it is ironical that in a labour surplus society
like ours we should have this problem. This House has to bite the bullet of reforming labour laws because our laws today
protect the jobs that already exist rather than providing incentives to create new jobs. We will have to face this sooner or
later.

Another point is that wages in the organised manufacturing sector have remained stagnant. Average growth of real output
was 12.7 per cent during 2005 to 2008 whereas growth in wages was only one per cent. We need to encourage workers to
be paid better and more fairly in our industries and at the same time our technologists and engineers should be paid at par
with Managers. It is because if you want to use high technology effectively, we need to attract technologists into
manufacturing. But I want to conclude on that point by saying that the National Manufacturing Policy is an excellent
initiative for which this House should really commend the Minister and the Ministry and the target of growth and
employment generation is much needed. But we have to be conscious about the fact that it would take a great deal of
work, especially to attract Foreign Direct Investment into this sector. That is why I want to talk briefly about Foreign Direct
Investment which was mentioned by the hon. Member from the Opposition.

Sir, first of all, we should applaud the Minister for simplifying and rationalising FDI policy. In the past the investors had to
go through 178 different Press Notes, RBI guidelines and so on to figure out what the Investment Policy of India was. Now,
we have a single FDI policy document upgraded annually. I think, that is an excellent innovation and I would like to
commend the Minister for that. And there are other innovations like "India shows", 11 of them have been conducted around
the world showcasing India as an investment destination in a number of key countries. However, FDI has been coming
down significantly in the last few years plunging to 19 billion dollars in 2010-11 fiscal year, even though it rose again to
about 25 billions dollar last year.
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Investors need a stable policy environment. Developments like the retroactive tax introduced in the current budget, the
General Anti-Avoidance Rule , obstacles raised by environmental clearances which have held up major investment projects
in Orissa and elsewhere, rescinding of previously granted approvals, are all problematic. Ad hoc policy changes like the
sudden imposition of export controls on cotton and then its withdrawal, convey confusing signals to both exporters and
investors. Sometimes it seems to outsiders that India produces more politics than it can consume and so, sometimes we
are consumed by our own politics. We really have to understand this and support national growth and objectives and
politics should be set aside. We need to be predictable to the outside world.

India is still doing badly in the World Bank and in the World Economic Forum's Ease of Doing Business Reports and
rankings. In fact in the World Bank and IFC's Report titled "Doing Business 2012", India's rank improved from 139 to 132.
That is good but that is not good enough. We need to aim to get into the top 50 at least if we want to attract the kind of
levels of investments that we need from around the world. This will require serious simplification of our regulatory
framework both at the Centre and the States. It is not just the Centre that makes these policies.

I would call on the Finance Ministry to coordinate with the Ministry of Commerce and Industry to ensure that one
Department does not undermine the good work of the other. Many of the policies here are beyond the Minister's remit and
some things require the consent of the Opposition Parties and the Chief Ministers of States. Take GST for example. The
mere introduction of GST will add 1.5 per cent to India's GDP. But as we all know, there has been some resistance to this
and I would call upon those who have been holding up the adoption of GST and the Direct Tax Code to put the nation's
interest ahead of political considerations.

I would also say in disagreement with the Opposition Member that it is time for the Government to rethink its suspension of
introduction of the FDI in retail. Detailed studies in various developing countries that have gone for 100 per cent FDI in
retail, including China, Malaysia and Thailand, have confirmed that it is win-win, especially for farmers and consumers.
Farmers tend to get more for their goods and the consumers pay a lower price. ICRIER has confirmed this also. Opposition
of some States should not prevent introduction of a national policy. Let those States which do not want it not implement it.
After all, trade licences are given by the States and not the Centre. So, if we introduce a policy and if some State does not
want to implement it, then let others go ahead in order to enhance the livelihood of their farmers and consumers.

I would conclude this overview of our commerce and industry challenges by saying that India needs to get not only the
policy but also the politics of trade and investment reform right. This requires continued enlargement of the political
consensus on reform. I was disappointed by some of the remarks of the previous speaker, precisely because reform has
been a consensual issue in our country since 1991 and three different kinds of Governments have ruled. We should actually
broaden that consensus and should make adequate political efforts to engage public opinion on this sensitive issue and that
is why, this debate is so important.

We must realize, and I say this with respect to the hon. Member, that even jobs in India depend not only on local firms and
factories, but on faraway markets for products and services, on licences and access from foreign Governments, on an
international environment that allows free movement of goods and persons and on international institutions that ensure
stability, in short, on the international system that sustains our globalised world and that this Ministry is engaging with.

Today, whether you are a resident of Delhi or Dharavi, Bengaluru or Bhatinda, whether you are from Chennai or China, it is
simply not realistic to think only in terms of your own country. Global forces press in from every conceivable direction.
People, goods and ideas cross borders and cover vast distances with ever greater frequency, speed and ease. We are all
increasingly linked together through travel, trade, the Internet, what we watch, what we eat and even the games we play.

In such a world, the work of the Ministry of Commerce and Industry is of fundamental importance for all our futures
because our future in India cannot be subtracted from the rest of the globalised world. For this reason, Mr. Chairman, I
would commend the hon. Minister and I would call on the House to support the Ministry and approve its Demands for
Grants.

MR. CHAIRMAN: Those hon. Members who want to lay their written speech may give it at the Table of the House.

Shri Nishikant Dubey.
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debt crisis in the Euro-zone intensified, political turmoil in the Middle-East injected widespread uncertainty,
crude oil prices rose, an earthquake struck Japan and the overall gloom refused to lift."
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"Even as the after effects of the global crisis continue to linger in many advanced economies, steeply rising
sovereign debt in the absence of a quick return to trend growth is making markets nervous. Although actions
by Euro-zone countries and the ECB have stabilized the situation and calmed the market somewhat, the
underlying structural problems remain and downside risk remains significant as manifest in the recent
movements in bond yields."
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"No power on earth can stop an idea whose time has come. I suggest to this august House that the

emergence of India as a major economic power in the world happens to be one such idea. Let the whole world
hear clear and loudly India is now awake, we shall prevail, we shall overcome."
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* SHRI SANJAY DINA PATIL (MUMBAI NORTH EAST): Maharashtra is the perfect example of how India's
economic growth has been uneven and concentrated in just a few geographical pockets. On one hand, you
have Mumbai, dubbed as the financial capital of the country and has promoted surrounding ring of
development just outside the city limits, and on the other, you have a region like Vidarbha, notorious for poor
growth. Indeed, Maharasthra has the highest share of foreign direct investments over 2000-2011.

Currently, Maharashtra's growth has been concentrated in few places like Mumbai, Thane and Pune.
The Government needs to economically develop Tier II cities like Nagpur, Nasik and even smaller towns like
Sangli, Miraj, Kolhapur, Amravati, Solapur, etc.

Greater investments in transport facilities will also help in spreading growth across the state. Where will
the funds come from? Some experts at the convention thought that instead of spending huge sums on a
metro project in a large city, money should be spent on smaller public transport projects in towns. Any
surplus cash could also be used to provide better job opportunities in these towns.

Along with communication, industrial infrastructure in crucial. For example, Maharashtra is one of the
largest power consuming states in India.

The Maharashtra government had failed to kickstart small and medium industries in the State. The new
Industrial Policy of Maharashtra rightly places emphasis on this sector. Being important for employment
generation, medium and small scale industries must be given help in accessing funds, technical and advisory
support and access to new markets. Arun Firodia, Chairman, Kinetic Engineering, drew attention to
industries like horticulture and food processing as major hubs for development.

Agricultural training and developing training centres throughout the state are extremely important. The
significance of building skills and imparting proper training to make good use of human capital cannot be
over emphasized.

The state needed to act as a facilitator for private industrial investments. Mumbai offers a conducive
atmosphere for mega projects and investments, getting regulatory clearances and execution delays continue
to prove problematic. The co-ordination among ministries leaves much to be desired as well. These problems
must be resolved if manufacturing has to develop in the state.

The farmers of Nashik are selling onion in the mandis at Rs. 2 kg while ultimate consumer in the
terminal markets like Delhi and northern Indian end up paying Rs. 18/kg. The procurement prices of onions
have come down drastically after than ban on exports in September, 2011. While we are grateful that the
Government decided to revoke the ban in exports of onions subsequently, the lifting of ban at a higher MEP
of $ 475 a tonne fixed by government has adversely affected the export of onions. Besides, knee-jerk
reactions like suddenly imposing a ban adversely affect farmers of Nashik and erode our credibility as a
reliable supplier in export markets. As everyone is aware, our trade deficit is mounting steeply; hence we
should be consistent and stable in our export policies. The Government should also see that huge disparity in
prices between mandis and the ultimate consumer is addressed and ensure better returns to the farmers. 1



would also request for a special package to support farmers in Nashik, Thane, Sangli, Ratnagiri and
Sindhudurg against destruction of grapes and other crop due to untimely rains and sudden assault of phyan
cyclone in November 2009. In Nashik, damage to these crops of grapes, which had already suffered previous
year of drought was immense. In fact 75-80% of flowering crop was destroyed. I request that crop loans
should be scheduled and interest should be waived for one year in the relief package.

* SHRI JOSE K. MANI (KOTTAYAM): While supporting the Demand for Grants by the Ministry of Commerce
and Industry for the year 2012-13, I wish to make some suggestions and observations regarding certain
policy areas of the Home Affairs.

Recent reports suggest that the utilization of funds granted to the Coffee Board was only 65% it was
75% for Spices Board. Such underutilization of funds leads to the 'March rush' as all agencies work in
overdrive mode to use funds before they lapse. This invariably leads to unsystematic fund allocation for
various projects. I therefore request the Government to initiate steps to monitor observance of fiscal
discipline and streamlining of fund utilization by the Commaodity Boards.

Now moving to Price Stabilization Fund which was launched by the Government in 2003 to protect
small and medium size rubber, coffee, tea and tobacco farmers from distress sale, it is reported that the
farming community has not shown much interest towards the scheme due to factors like levying of non-
refundable entry fee, extended lock-in period, very low withdrawal limit and long time gap between loss
suffered by the farmer and payment made to the farmer. To the contrary, of the total expenditure of Rs.
123.57 lakhs under the Scheme in 2010-11, about Rs. 85.12 lakh was administrative expenses and only Rs.
27 lakh was given out as payouts under the Scheme. Thus, there is urgent need to restructure the Scheme
so that maximum farmers can avail the timely benefits of the Scheme with Government incurring minimum
administrative expenses in this regard.

Now coming to spices, it is alarming to note that the sector which performed well even during the
recession is being cornered by foreign nations. It is reported that the country has lost its dominant position
as a grower and exporter of pepper and cardamom and is facing stiff competition from ASEAN countries. I
request the Government to make adequate provisions in its Budget with regard to rejuvenation of spice
plantations by propagating re-plantation drives and bringing newer areas under spice cultivation.

The Government has the unenviable task of managing diverse areas like maintaining high economic
growth rates, finding adequate employment for a large population and raise incomes across the full range of
households, skill levels, sectors, and regions. Therefore, our trade policies must reflect these diverse interests
while interacting with other nations and international institutions. Studies conducted suggest that if the
nation while pursuing trade interests gives in to international demand for binding agricultural tariffs, then
even a 25 percent decrease in the price of commodity like rice would have negative effects on all major
components of the domestic economy, including private consumption, investment, exports, and imports and
seventy eight percent of households would experience real income losses. I therefore strongly suggest that
the Government while determining trade policies with other countries must continue seeking provisions like
"special product" designation for agricultural products that are important to livelihoods and a "special
safeguard mechanism" which would allow it to shield domestic producers from sharp negative price shocks
to key commodities.



Employment generation is also a primary consideration while entering into bilateral trade treaties with other
countries. But studies have shown that such treaties would only lead to small increases in demand for
unskilled labour, for example a Doha agreement would increase demand by 0.9 percent (about 4 million jobs
based on current employment levels), an EU FTA would increase demand by 0.5 percent (about 2.3 million
jobs), a U.S. FTA by 0.3 percent (1.4 million jobs), and a China FTA by 0.2 percent (900,000 jobs). Although
these additional positions would be welcome, they represent a very modest contribution to our employment
needs of finding employment for 40.4 million unemployed and underemployed workers and around 8 million
annual new entrants to the job market. Clearly, employment creation will depend much more on domestic
demand than on export-led growth. I therefore urge the Government to balance the defensive interests of
India's poor households with its quest for improved efficiency and market opportunities, which will require
careful trade negotiations and appropriate complementary measure on part of the Government.

With these comments, I offer my support and endorse the Demand for Grants for 2012-13 as worthy of
adoption.

*SHRI LALIT MOHAN SUKLABAIDYA (KARIMGANJ): I support the demands for Grants of Commerce and
Industry. The efforts of the Ministry in developing trade and commerce and international trade is
praiseworthy.

During these long years of independence my state has also undergone a lot of changes. Many industries
have come up and the State capital has become the commercial capital not only for the State but also for the
whole of North East. The Ministry sanctioned Rs. 67.78 crore for export development in North East to 68
projects for activities relating to export is most welcome. This will contribute to further development.

There is a saying that "roads bring development" —that is, good transport connectivity is imperative for
development. But the condition of transportation is miserable in my constituency, entire Barak Valley and the
neighbouring States like Mizoram and Tripura. That is the reason this area could not keep pace with the
national development. The miserable condition of transport is due to partition of India. Because, before
partition the commercial capital was Calcutta and these areas along with my constituency had better link with
Calcutta by rail and waterways. In fact, my constituency was a very famous river port. But, after partition,
the commercial importance of this area diminished because of closure of rail link and waterways.

So, for better trade and commerce we are requesting to re-establish the rail connectivity as that would
be the turning point for the development of this area. A few years back Government of India had established
International Trade Centre at Suterkandi in my constituency, Karimganj, which is on Indo-Bangladesh
border. It is the old transit point with Bangladesh. However, this Trade Centre is not fully functional. I
request the Government to make it fully functional as that would boost up the trade and commerce in this
area and problem of transportation could be solved. Your Ministry is going to open Border Huts, one in
Maghalaya and three in Tripura. I request you, since my constituency has a very long and land border with
Bangladesh, one border hut in my constituency may be opened at Suterkandi in any other suitable location.

You have declared a manufacturing policy for the first time with the objective of 16 per cent share of GDP to
be increased to 25 percent of manufacturing and to make a provision of one million employment within a
decade. With this reference, I would like to state that we also have a Paper Mill in my constituency- it is a
'mini-ratna’ industry. A Few thousand people are directly or indirectly dependent on this mill. Only 4 years



back this mill declared profit that was highest. But within 4 years, this mill has become sick. Since last one
year, this mill is suffering for severe shortage of raw material-that is bamboo. Supply of bamboo was mainly
from Mizoram and Dimahasu.

When the mill was started, these areas were taken as base of supply of raw material. Now, due to problem
of railway, the supply from Dimahasu is affected. The other source of supply from Mizoram is closed. If the
mill has to be closed down due to shortage of bamboo, it will be disastrous to the economy of this place as
thousands of people will lose their livelihoods.

I urge upon to your Ministry to take up the matter with Miaoram Government and ensure restoration of
regular supply of bamboo so that the mill could survive.

We had a sugar mill but that was closed down long back. Now, whatever infrastructure is still available
there that should be utilized. The mill had a huge area of land-due to closure of the mill people have started
encroaching in and started living. Recently the Minister of Industries of Assam Government visited this mill. I
requested him to utilize this land by making it a industrial hub and request the Government of India so that
this huge land could be developed and provide a lot of employment. Another point, industrial Estate was
sanctioned at Badarpur in the 60s. After that, all of a sudden that was closed. Now the place is at the centre
of a small town and I wish to suggest this place should be utilized for suitable commercial centre with public
and private partnership which will generate a lot of employment.

Assam is known for its famous tea. We have about 800 large tea gardens. In addition to that we have a
number of small gardens. Now these gardens employ about 70 lakh people. Except a few, other gardens are
sick. A few gardens are being run by Government of Assam, even they are not running well. As a result,
Assam tea is no longer able to compete in the international market.

Since your department is promoting industry, I would request to look after these gardens. Though some
packages were given about four or five years back, they are not sufficient for the development of this
industry. Provision of Special Tea Fund should be made for assistance to these Tea Gardens.

North East has tremendous potential in Food Processing- with its proximity to South East Asian markets.
Being home of diverse and exotic variety of fruits and other crops, NE states could emerge as major centre
of food processing industry. With fruits like pineapple, kiwi, peach and plum, besides mango and banana,
being abundantly cultivated in the North Eastern States, the food processing industry can emerge in a big
way and besides local market, this can create demand outside India. Development of North East means the
development of entire country and it will reduce, if not eliminate, the racial discrimination that the people of
NER are experiencing today.
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*SHRI C. SIVASAMI (TIRUPPUR): Ours is a mega agricultural country. Industries are also taking foothold here. I would like
to know whether our Government has got suitable measures to give a pep to industrial growth and extend incentives to
entrepreneurs and small and medium industrialists. I feel that is the stark reality. Instead I find only the very big
industrialists are sided with by the Government. New entrepreneurs and educated unemployed are not encouraged with any
incentive. They have to fend for themselves facing hardships to develop their industries. Tiruppur town in my Tiruppur Lok
Sabha constituency is famous for knitting industrial units and export of knit wears. But the knitting units, power loom units,
spinning mills, and all other textile units are all greatly affected. Government's wrong policies have caused this malady.
Claiming that they are protecting cotton growers, cotton was allowed to be exported. If we go into the question of whether
it has benefited the cotton growers, the answer is a big 'no'. Only the cotton merchants who resort to hoarding and
exporting cotton have been benefited. If this Government is really for benefiting the farmers, the Government must give a
remunerative MSP or determine a fair price for cotton. The Government could have also given Rs. 10,000 of grant per acre
to every cotton growing farmer. Instead of that, cotton is sought to be exported. This affects our textile industry which
needs cotton as raw material. Only when we go for spinning and go in for cloth and garment manufacturing, we can have a
sustained growth of our industrial units and that industrial growth can help our exports. That would remove unemployment
problem and joblessness. But our export of cotton would only benefit foreign countries to manufacture cloth and garments
which again come as a competitive material in the market affecting our Indian manufacturers. Hence, I urge upon the
Government to consider implementing a new plan based on the following suggestions forthcoming from me to help develop
the growth of textile industry in our country.

* English translation of the speech originally laid on the Table in Tamil.

Cotton which is used as a raw material should never be allowed to be exported. We must export only the finished garment
products.

All the textile industrial units must get uninterrupted quality power supply and the Government must take it upon itself
seriously to supply power.

The power tariff must be commensurate with the power tariff paid by the textile sector industrial units in China and other
countries to help ensure a level playing field. If need be, subsidy grants should be extended to meet power cost.

The dyeing and bleaching units which are the ancillary industry to the textile industry must get exclusive industrial parks to
protect these industrial units. These parks can be set up along the coast lines.

Under the Technology Upgradation Fund (TUF) Scheme, the Government must continue to extend subsidy grants to newly
set up textile industrial units.

Youth and educated unemployed must get guidance to go in for entrepreneurial ventures which would help us to compete
with other countries.

Commercial banks must be suitably instructed to encourage industries by way of extending loans at lower rate of interest.

In and around Tiruppur and Coimbatore, with a coordinated effort, improved facilities to handle goods transport must be
ensured in both the railway stations and the airport.



In order to improve the growth of textile industry, a consultative mechanism comprising of industrialists, entrepreneurs,
people's representatives, and Government officers must be created.

Sales tax, excise duty, and income tax concessions may be considered for small and medium textile industry units. Levying
of taxes and duties must not add to the heavy burden on these fledgling industrial units.

Excise duty exemption for under garments used by people from all walks of life must be given. Or else, total duty exemption
may be granted to all the under garments priced under Rs. 250.

New plans and schemes must be evolved to manufacture agro fuel to save industrial units from the onslaught of price rise
in petroleum products like petrol and diesel.

The Government must take steps to see that the local people's representatives are included in the committees and groups
pertaining to relevant industries. For instance, the people's representatives of Tiruppur must find a place in committees and
groups meant for textile units.

Suitable changes and reforms must be brought about in our education system to see that mere paper degrees are not
granted but career oriented professional courses are available more in number.

Guidance and assistance must be extended to promote export of products manufacturers in India.

When industrial units are to be set up, the procedure must be streamlined and it must be transparent and simple to avoid
undue delay in obtaining necessary clearance and licence.

With these words, I conclude.

* SHRI P. KUMAR (TIRUCHIRAPPALLI): I would like to express my views on the Demands for grants under
the control of the Ministry of Commerce and Industry for 2012-13. The Commerce and Industry sectors plays
significant role in our country's economy and provide substantial contribution for the development of our
country. The formulation of policy and implementation of various provisions thereof made by the government
reflects in the outcome of the commerce and industry of the country. So, it is important to the government
to provide more importance to this sector.

In this regard, I place a few of my suggestion for the Ministry of Commerce and Industry. The
condition of micro, small and medium enterprises in the country is miserable. The rising number of sick
micro, small and medium enterprises has insisted us the need for setting up a rehabilitation fund for reviving
of such units. The reserve Bank of India has also recommended to the government to set up a rehabilitation
fund for sick Micro Medium Units in the country. According to a report released by RBI, the number of sick
units in Micro Medium sector has gone up by 16 percent to 90,141 units in March 2011 from 77,723 in March
2010.

Further, there is a need to implement a corporate governance code for SME sector and adoption of
corporate governance framework by SMEs in India is indispensable for taking this sector to a higher growth.
Therefore, I request the Hon'ble Minister at this moment, the actions taken on the recommendation of
Reserve Bank of India, to save the micro medium enterprises in the country since this unit provides a
considerable percentage employment besides contributes a significant part for country's GDP.

Secondly, the government have notified the Special Economic Zones under the SEZ Act, 2005 and it
was informed that the special economic zones have emerged as the major source of exports from the

country. According to the Annual Report 2010-11 that as on 315t December, 2010, there are 130 SEZs which
have commenced exports.



During the first nine months of the current year, exports from the SEZs have been to the tune of Rs.
2.23 lakh crore against exports of Rs. 2.21 lakh crore during the complete year of 2009-10. It is also informed
that SEZs in India provide direct employment to over 6.44 lakh persons. The incremental employment
generated by the SEZs in the short span of time, since the Act came into force, is of the order of 5.09 lakh
persons. Even though it is informed that a number of new generation SEZs have made significant progress
in terms of exports, employment and investment, but I am concerned about the misuse of lands allotted
under Special Economic Zones in some parts of the country. The lands are acquired from farmers on
nominal rate by the government giving certain assurance for proper compensation, employment. But the
lands acquired for SEZ have not been used for the purpose. So the government should add provision to
return land to those farmers if Special Economic Zone has not been established within the prescribed period.

Thirdly, the export of the country has been affected due to global economic condition. No doubt, that
export constitutes to about 22 percent of GDP and it remains a viable economic activity. Therefore, the
government must focus for the growth of exports of the country. The Indian exports are looking towards the
government to provide suitable relief to exports in the upcoming Foreign Trade Policy which is scheduled to
be released this month.

The government should provide necessary competitiveness to exports by providing lower rate of credit
through re-introduction of interest subvention, rebating of State and Local Taxes, providing marketing
support to Micro and Small Enterprises through creation of an Export Development Fund.

I further request the government to note that the growth rate deficit during the current year is higher
in the country's trade history and it is a cause of concern and this could be bridged with increasing exports.
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* SHRI K. JAYAPRAKASH HEGDE (UDUPI-CHICKMAGALUR ) : India dominates the world production of areca
nut producing almost half of the nuts produced in the world. It has also got the maximum area covered
under the betel nut cultivation as compared to other nut producing countries of the world. India has an
annual production figure of around 330000 metric tones and the plantation is cultivated over 2,90,000
hectares in the country. Productivity- wise, the country stands fourth in the world producing areca nut @
1.189 tons per hectare.

Karnataka is the leading Areca nut producing state in India involved in the production approximately
40% of the country's produce. The regions in Karnataka that hold the major share in the total state
production are Dakshin Kannada, Shimoga, Chitradurga, Davanagere, Mysore, Kolar, Tumkur, Chikmaglur
and Dharwad. The two varieties of betel nuts i.e. white and red varieties, the first one dominates the



production in the country having a percentage share of 60%.

The price of the red variety is currently around Rs. 130-140 a kg, while the price of the white variety is
around Rs. 100-110 a kg. The cost of cultivation of the white 'areca nut' is Rs. 114 per kg and for the red
one is Rs. 148 per kg. It had included the annual maintenance cost of the areca nut plantation, interest
expenses and the establishment cost when calculating the production cost. This makes 'areca nut' cultivation
not a very lucrative proposition. The input costs for the production of coffee have been increased. So there is
a need to review the production cost for red and white areca nut.

My next point is about the diseases in areca nut plantations.

Areca palm is affected by a number of diseases. Some of the diseases are seasonal while others occur
throughout the year. Following are the few major diseases.

1. Koleroga or Mahali: It is a widespread fungal disease occurring in all the areca growing tracts causing
economic losses usually as high as 80% or even total crop loss.

2. Bud rot: This disease is also caused by the same organism causing Koleroga.

3. Yellow leaf disease: The symptoms appear as yellowing of the leaves in the margins and progress
inwards interspersed with green stripes. The kernel of the affected nuts are usually dark brown in
colour and is unsuitable for chewing.

4. Anabe roga: Infected palm exhibits symptoms of severe draught with yellowing of outer whorl of
leaves which at later stage droops. Roots of diseased palms show varying degrees of discoloration,
rotting and brittleness.

5. Collar rot: Collar rot of seedlings is an important disease occurring in nursery.

6. Bacterial leaf stripe. This will be creamy white in the early stages but turns to grey or yellowish flakes or
fine granules or irregular yellowish masses on drying. Infection leads to partial or complete blighting of
leaf.

7. Nut splitting.
8. Sunscorch and stem breaking.

Because of the fact that a large part of the areca nut is consumed within the country itself, the
export potential of India is limited. India somewhat exports small quantities of the nut in its processed
form to the neighbouring countries. It does not have to import the commodity, as the production in the
country seems to satisfy the domestic consumption demand. Areca nut is being grown in 2.13 lakh
hectares in Karnataka. Yellow leaf disease in 10, 400 hectares of land has affected farmers growing
areca nut in those areas. Subsidies should be provided to farmers under Areca Rejuvenation program.

Areca nut prices in India have been hit by the escalating imports, which have pushed down the
demand for local varieties particularly the white areca nut. With the lifting of restriction on import of
areca nut, the flow of areca nuts from countries like Indonesia has gone up. The gutka and pan
manufacturers are mixing the imported areca nuts with the superior domestic variety, which had led to
a fall in the demand for the local production.



India is the highest producer of areca nut with a production of around 3.3 lakh tones and a total
acreage under cultivation of 2.64 lakh hectares, with Karnataka and Kerala accounting for nearly 72
per cent of the total production.

Over six million people are engaged in areca nut cultivation, processing and trade. More than 85 per
cent of the area under cultivation is made up of small and marginal holdings. Among the two varieties
white nuts have a share of 60 per cent. India is also the largest consumer with around 3.2 lakh tones.

The following factors include the areca nut market:

- Weather conditions

- Government policies over the pricing of betel nut
- Carryover stocks

- Growth of the consumer industries

- Government politics over the consumer industries.

Apart from these more numbers of intermediaries, lack of information about prices, low producer's
share in consumer price (30-40%) and farmers are not able to get for value addition.

Areca nut cultivators are facing several problems due to decline of areca nut export trade and health
problems of areca nut producers etc. To solve their problems, a comprehensive scheme should be
implemented. Besides this, the recommendations of the Gorak Singh Committee may kingly
implemented in toto.

India produces around 30,00,000 tonnes of coffee in a crop year, which constitutes around 2,00,000
tonnes of robusta and 100,000 tonnes of Arabica. While 70 per cent of Indian coffee is exported to
European Union nations, Russia and other parts of the world, the rest is consumed domestically.
However, the Centre should come out with a relief package to coffee growers reeling under debt and a
fall in export business due to their inability to compete with Viethamese and Colombian planters. The
government should be sensitive towards the problems of coffee growers.

I would like to urge upon the Government to implement various measures like improvement in existing

schemes in the plantation sector alongwith discovery of new disease-resistant strains in the 12t five
year plan to improve production and productivity of the commaodity.

In order to protect the interests of coffee exporters some schemes similar to the Duty Entitlement
Passbook Scheme (DEPB) and interest subvention should be implemented. There is also a need to
increase mechanization subsidy to planters along with a plan for allocation on marketing development.
"In the wake of labour shortages in coffee growing regions, provision for higher mechanization subsidy
would help to tide over this problem.

There is also a need to waive an accumulated and capitalized interest on special coffee term loans
(SCTL) taken by large and medium growers from 2006 till June 30, 2011. Growers had borrowed loans



under the SCTL package in 2002 with a repayment period of nine years. With one year remaining, we
are still finding it difficult to repay the loan and have asked the Government to waive the interest
accumulated.

Domestic coffee exporters and planters are increasingly seeking eco-friendly certification from
international certifying bodies like UTZ Rainforest and Fair trade in their bid to get higher premium over
competing produce in the international market as well as a premium over prices. Coffee estates from
major growing regions of Coorg and Chikmagalur were seeking such certification. UTZ , Rainforest, Fair
trade among others are the international certifying agencies, which certify an estate on the basis of
good agricultural and business practices, social criteria and environment parameters.

Such certified coffee, in turn, fetches higher premium over competing produce from other nations and
over current international prices. While premiums are low at the time of high prices in international
futures, it is usually higher by 20-30 per cent over competing produce from Brazil and Vietnam.
However, said certification was done for getting long term dividend as organizational rules, sound crop
practices, efficient use of natural resources became a part of the coffee production process.

I would like to quote that some export houses are of the opinion that international certification will help
domestic planters to get right price at the time of crisis in the international market. "While prices are
high, certified coffee may not give planters a distinct price advantage, but it would definitely be of help
during crisis period." Hence, I would request the union government to pay adequate attention in this
regard and take suitable steps to ensure welfare of coffee growers.

The economy in 2010-11 witnessed a growth of 8.4 per cent during the year but suffered a moderation
in both GDP and industrial growth in 2011-12. While the GDP grew below the rate of 8 per cent for the
past four quarters, industrial growth decelerated at 2.6 per cent in the third quarter of the current
fiscal. It was informed that high input capital cost and uncertainties in the global economy constrained
the growth of the manufacturing sector which accounts for nearly 16 per cent of GDP. The
manufacturing sector grew at the rate of meager 0.4 per cent in the third quarter of 2011-12.

The deceleration in industrial growth may largely be attributed to the macro economic factors like
decline in the rate of growth of consumption expenditure and Gross Fixed Capital Formation which
affected the demand for both capital goods and consumer goods. While the rate of growth of
consumption expenditure moderated from an average of 8 per cent in 2010-11 to 5.9 per cent in the
third quarter of 2011-12, the rate of growth for Gross Fixed Capital Formation turned negative in the
second quarter of 2011-12 and remained so in the third quarter as well. The situation may continue to
be grim on account of the under performance of the construction sector.

My next point is about industrial development of the country. The economy of the country was affected
by the hardening of interest rates resulting in increased cost of capital. Also, the tight monetary policy
pursued by RBI resulted in moderation in the rate of growth of flow of credit to industry. Year on year,
rate of growth of credit to industry had reached a level of 26.7 per cent in May 2011 which declined to
19.8 per cent in December 2011.

The industrial growth which peaked to 15.5 per cent in 2007-08 has started decelerating due to global
economic melt down. There has been a modest recovery in industrial growth to 5.3 per cent in 2009-10



and 8.2 per cent in 2010-11. In the current year, so far, the sustained slowdown in the industrial
growth reached a dismal 4.7 per cent in October 2011 and stood miserably at 1.8 per cent in
December, 2011. The cumulative growth in April-December was at 3.6 per cent.

So, there should not be any failure on the part of industrial clusters to achieve the envisaged
milestones. There is also a need for effective monitoring of the Project Management Agencies (PMAs) in
executing the projects in a specified time frame. There should be an end to the lackadaisical attitude of
the Department.

Increase in merchandise exports in the first half of 2011-12 — 40% export growth has decreased in the
third quarter of 2011-12, while imports have remained high, partly because of continued high
international oil price. At the same time, foreign institutional investments flows have declined.
Agricultural exports-share in world trade 1.7% ($23.2 billion in 2010). Imports 17.5 billion-share in
world trade 1.2 %. Fisheries contributed 0.7% of total GDP. Fishing activities are reported to have
provided livelihood to over 14 million people. In 2010-11, apart from being a major foreign exchange
earner (Economic Survey 2011-12 page No. 193), value of exports during 2010-11- Rs. 12, 901 crores.

The Marine Products Exports Development Authority functions under the Ministry of Commerce and
Industry.

The Role: 1. Promotion of raw material production by capture
2. Culture fisheries
3. Processing
4.  Marketing
5. Extension

6. Export standards and training in various aspects of the industries. India has a coastline
of 8,129 kms, 2.02 million sq. km of EEZ and 0.5 million km of continental shelf.

Exploitable Fishery Resources to the tune of 3.9 million tons, of which 3.2 milion tons are
presently exploited. India is one among the biggest seafood processing hub in Asia with 421 processing
units out of which 237 units have been approved by European Union with a freezing capacity of over
16,202 MT/day.

With a vision to make India a leading player in seafood production and processing, though Fisheries is
a state subject, the centre has to take more responsibility to see that the export of fishing products
does not decline-it should increase institutions are doing good job.

Network for Fish Quality Management and Sustainable Fishing-Technology development to be
decimated to ground level. I request the Hon'ble Minister to upgrade the MPEDA office in Karnataka.

Living condition of fishermen, their life is at stake when they go for fishing in deep sea. They have to
face rough weather and no proper accommodation. Even if they have a small piece of land for
construction of house, C.R.Z problem is there. Their life is not insured.



In Karnataka, when I was Minister for Port and Fisheries, we had given sales tax exemption to
buy diesel. I request the Government of India to give grant.

- extra quota of kerosene for out board engine fishing boats that helps small fishermen.
- Women folk are already into marketing.

- Help them to improve their business by funding their self help groups or societies. More vehicle to
transport fish to market at subsidized rates also. Ice boxes for storage.

As for coffee, thanks to Government for helping small holders-waive of interest of medium and large
producers.

*SHRI O.S. MANIAN (MAYILADUTHURAI): Let me record my views on the Demands for Grants for the Ministry of
Commerce & Industry. This Ministry in my opinion is vital and is like the backbone of our country's economy and forms the
basis of the commercial and industrial activities of the people of the country.

Statistical data of Commerce and Industry at a global level shows us the success story of prospering countries both in
production and exports. But in our country we find a setback to both the production and exports though we have a record
from time immemorial both in manufacturing and exports. Why this has happened? Is it because our demands have
increased? Or is it because our production has come down? This needs to be looked into. Even to meet our own
requirements, we are resorting to import of goods. This only emphasizes the need to review our policy of manufacturing
and policy on production. For instance, even for onion and sugar, at times we have to depend on imports. Hence, I would
like to reiterate that the union government must concentrate on to the production of tea, coffee, rubber, cashew,
cardamom and pepper. In order to enhance production, liberal financial assistance must be forthcoming to the small and
marginal farmers.

At this juncture, I would like to urge upon the Centre to ensure protection to our retail trading. When multi national
companies are allowed to operate in the retail sector, it will affect our small traders in a big way. Hence, the union
government must never allow MNCs in the retail trade. In the name of free trade, in the era of liberalization, we must not
open up the floodgates of imports. We must know the quantum of our demands and allow import to such an extent that it
does not come in the way of our manufacturers and those who produce for us.

Handicrafts and Handloom sectors provide job opportunities to ordinary people. This goes on from the ancient times.
But now we find these two sectors

* English translation of the speech originally laid on the Table in Tamil

are greatly affected. In order to protect our traditional expertise in these fields and to ensure the traditional livelihood
opportunities, the government must drastically bring down or entirely do away with the tariff on exports on handicrafts
goods, handloom products, silk sarees, bed covers and knit-wear products. This would help the rural folk in a big way
bringing solace in their lives.

The stipulations and restrictions in the name of environment are coming as an unmanageable impediment to our industrial
growth. These restrictions are seriously hampering the production activities of the entrepreneurs both in the small,
marginal, medium scale sectors. They are faced with hardships. They cannot afford to raise huge funds to meet the
requirements of the Environment Department. So the government must set up the required infrastructure. This would help
us to ensure resilience in the industry ensuring industrial growth.



As of now, we are allowing MNCs to manufacture life-saving drugs and import it in a big way in our country. This comes in
the way of our determining the prices of such drugs. Since they are manufactured by MNCs elsewhere we are not able to go
for testing the quality. So there is an urgent need to see that we produce life-saving drugs in our country and we must
attain self-sufficiency at that. I urge upon the union government to take necessary steps in this regard at the earliest.

It is also necessary to put in place a regulatory mechanism to determine the prices of manufactured goods. That will take
care of the interests of product manufacturers, the world of commerce and also the consumers. The Centre must look into
this to help both the manufacturers and consumers.

We must have Special Economic Zones but at the same time it should not cause problems to the locals in the areas
in which they are to be established. We must resort to consensual approach specially when we go in for land acquisition to
set up SEZs.

In our country minerals are dug out and taken to ports and exported to foreign countries all in an illegal way. It has come to
notice that this has happened in Karnataka till recently. It was raised in this august house. Centre must pay attention to
stem this problem as it would cost huge loss to the nation and its exchequer.

With this, I conclude.

*DR. THOKCHOM MEINYA (INNER MANIPUR): I support the Demands for Grants pertaining to the Ministry
of Commerce and Industry for the year 2012-13.

Our country, India is emerging as a upper power-an economic super power. Our growth has been consistent enough for the last
many years. The world is watching us with envy. It is a matter of pride that our leaders in the Government, also in the Party had
indicated to the European Union that we can play a crucial role to bail out them from their financial mess crisis. This shows our
confidence and also our financial stability and economic prowess.
However, even after 63 years of independence, you will be stunned to learn the fact that there is
hardly any industrial growth in the entire North East. There is some semblance of industrialization in
Assam. But they are also not worth-mentioning. There is hardly any mega industrial or commercial
activity which can employ thousands of people except tea gardens, that too were developed by the

Britishers.

Private companies and multi-national companies do not want to come to the Northeast, because
of the inconducive law and order situation there. The law and order situation is bad in my parts of the
Northeast because of insurgency. Why there is insurgency? It is because of under development and
pathetic economic condition of the people. Why the economy is so bad there? It is because there is no
industrialization and commercialization. So, it is a kind of vicious circle. We need to break this vicious
circle.

I strongly believe that the answer lies with industrialization, commercialization and overall
development of the region. It is the responsibility of the State and Union Government to provide
security to the people and to companies who want to do business in the Northeast region. We need to
provide protection to the lives and properties of those industrialist and capitalist who came to do
business in the Northeast. Along with their safety and security, all kinds of incentives must be extended



to them. Tax holiday to the newly set up industrial units in the Northeast is always a welcome step. But
we need to give more incentives to the industrial and commercial activities in terms of cess concessions,
loans and government assistance. Otherwise, industrial and commercial activities in the Northeast will
always remain dismal as usual.

For the last few years, we have been trying to establish a Free Trade Agreement with the ASEAN
countries. I believe, we are still endeavouring to have such a Free Trade Agreement with ASEAN. If it
happens, this will open a floodgate of opportunities in terms of trade and commerce for India and as
well for the ASEAN countries. It will also bring about remarkable expansion and development in
industrial production and activities. Therefore, I urge upon the Hon'ble Minister to take up this issue of
Free Trade agreement with ASEAN with the Ministry of Eternal Affairs and pursue it seriously together.
Each and every Member of ASEAN may be engaged separately so that we have desired result. In fact,
a free trade with ASEAN will certainly prove to be a boon for our economy, particularly trade and
commerce. There was a proposal to build a Trans Asian High Way from India to Singapore. There was
a lot of hue and cry about it some years back. Now-a-days we are not hearing about it. In fact the
road network between India and Singapore via Myanmar and Thailand is already in existence. The only
thing required is to improve it and officialise it. Such an International Highway will certainly boost our
trade and commerce with the neighbouring countries. Please take up this matter with the concerned
Ministry that is the Ministry of Road Transport and Highways.

Tourism is considered as one of the largest industries in the world. Yes of course, there is a huge
potential for tourism industry in the North East. But who is going to take the initiative? For
developing tourism industry, we need infrastructures like roads, rail links, air links, hotels etc; we
need to provide safety and security to the tourists; we need to remove all the restrictions on the
movement of tourists and visitors-that means we need to do away with the Protected Area Permit
(PAP) or Restricted Area Permit (RAP) and Inner Line Permit. The State Governments along with
the Union Government must work together seriously of the development of tourism industry in
the North East. If we are really serious in our efforts, we can certainly bring about a Tourism
Revolution in the Northeast and it can certainly redeem the entire Northeast from the doom to
economic boom. Finally, I support the DFG pertaining to Ministry of Commerce and Industry.

*SHRI SHIVARAMA GOUDA (KOPPAL): I would like to express my views on a very important issue pertaining
to the problem of pomegranate growers in Karnataka. My parliamentary constituency, Koppal in the state of
Karnataka and many of the northern Karnataka districts region were once known for its export quality
pomegranate. Unfortunately these days, our pomegranate growers are facing great difficulties in its
cultivation. Problems like shortage of water, bacterial blights, fungus disease have destroyed a major portion
of pomegranate gardens. The production of pomegranate has come down. The revenue loss is estimated at
around Rs. 100 crores. As a result of this, most of our farmers in Karnataka are unable to clear the growing
debt.

The region had thousands of hectares of land under pomegranate cultivation. But now the area has shrunk
to a few hectares. Withered pomegranate plantations can be seen all around. Many farmers have uprooted



the plantations. They are now used as firewood. The farmers elsewhere in the district are also in a similar
plight. As the nature's fury continues, there is not much hope left among them. Unlike foodgrains,
horticulture requires heavy investment. Crores of rupees have been invested by farmers, but it has gone
down the drain as most of the plantations have withered.

The horticulturists, particularly pomegranate growers have been trapped in the vicious circle of debt. The
Government should waive the interest on loans and also principal amount.

Before the year 2000, the area of horticulture was 52,870 hectares but it came down to 24,770 hectares last
year. And in one year, the area has shrunk at least by 40 per cent. If the district fails to get an early spell of
rains, they fear, another 20 per cent of plantations will wither. The area of pomegranates withered is 2,925
hectares.

Therefore, I would like to urge the government for an urgent need for intervention. As most of the internal
sources of water have dried up, farmers are trying to transport water from far away places. The Government
must bear the cost of water transportation.

Government should also encourage small and marginal pomegranate farmers by providing support price of
up to Rs. 1 lakh to take up farm activities, such as leveling land, digging wells and bore wells, installing drip
irrigation, supplying seeds and manure, among others. There is also a need to provide 50 per cent subsidy
on tools worth upto Rs. 5 lakhs to encourage mechanization in all kinds of agriculture particularly in
horticulture.

The Customer Hire Centre (CHC) scheme should be extended to agricultural cooperative societies. The
government should support agriculture cooperative societies to buy the tools and rent them out to needy
farmers.

Sona Masuri is a medium-grain rice grown largely in the Indian Sates of Andhra Pradesh and Karnataka. It is
light weight and aromatic, and considered to be of premium quality. This premium variety of rice is mainly
exported to USA, Canada, Europe, Australia. Singapore, Malaysia, Middle East countries like Saudi, UAE and
Qatar, etc. Sona Masuri is largely considered to be a healthy dish as it contains less starch and is easily
digestible. In Karnataka, it is mainly cultivated in Raichur, Koppal and Bellary districts. The best quality Sona
Masuri rice can be found in the regions like Sindhanur and Gangavathi region of Raichur and Koppal Districts
of Karnataka. Therefore, I request the Government to take necessary steps to promote Sona Masuri rice in a
large scale, so that our farmers would get better price for their produce.

My next point is about industrial development of the country.

The economy in 2010-11 witnessed a growth of 8.4 percent during the year but suffered a moderation in
both GDP and industrial growth in 2011-12. While the GDP grew below the rate of 8 percent for the past four
quarters, industrial growth decelerated at 2.6 percent in the third quarter of the current fiscal. It was
informed that high input capital cost and uncertainties in the global economy constrained the growth of the
manufacturing sector which grew at the rate of a meager 0.4 percent in the third quarter of 2011-12.

The deceleration in industrial growth may largely be attributed to the macro economic factors like decline in
the rate of growth of consumption expenditure and Gross Fixed Capital Formation which affected the
demand for both capital goods and consumer goods. While the rate of growth of consumption expenditure



moderated from an average of 8 percent in 2010-11 to 5.9 percent in the third quarter of 2011-12, the rate
of growth for Gross Fixed Capital Formation turned negative in the second quarter of 2011-12 and remained
so in the third quarter as well. The situation may continue to be grim on account of the under performance
of the construction sector.

The economy of the country was affected by the hardening of interest rates resulting in increased cost of
capital. Also, the tight monetary policy pursued by RBI resulted in moderation in the rate of growth of flow of
credit to industry. Year on year, rate of growth of credit to industry had reached a level of 26.7 percent in
May, 2011 which declined to 19.8 percent in December, 2011.

The industrial growth which peaked to 15.5 percent in 2007-08 has started decelerating due to global
economic meltdown. There has been a modest recovery in industrial growth to 5.3 percent in 2009-10 and
8.2 percent in 2010-11. In the current year, so far, the sustained slowdown in the industrial growth reached
a dismal 4.7 percent in October, 2011 and stood miserably at 1.8 percent in December, 2011; the cumulative
growth in April-December was at 3.6 percent.

The Index of eight core industries moderated to 5.8 percent during 2010-11 compared to 6.6 percent in
2009-10. Growth of Crude Oil (11.9 percent), Natural Gas (11.9 percent) and Steel (8.9 percent). The
deceleration was led by a moderate growth in Electricity (5.6 percent), Cement (4.5 percent), Refinery (3.0
percent), Fertilizers (0.0 percent) and a negative growth in Coal (-0.2 percent).

The recent political instability in the Middle East and North Africa, rising international commodity prices,
particularly crude, and the US debt and Euro —zone crises has accentuated concerns regarding the revival of
the global economy. The slackening of external demand and capital outflows resulting from those global
uncertainties are certain concerns demanding attention on the part of Government.

In the Budget estimation for the year 2011-12 Plan, the allocation for the Department of Industrial Policy &
Promotion was Rs. 1300 crores which reduced to Rs. 1107 crore in Revised Estimate 2011-12.

In the Budget estimation for the year 2012-13, the Plan allocation for industries has been increased to Rs.
1365 crores. The Standing Committee in its report said that the poor progress in utilization of funds is mainly
due to framing up of half-baked schemes, poor evaluation and monitoring mechanism and ineffective
appraisal before appointment of implementing agencies. Therefore, the Department will review these
schemes with a view to overcome these constraints so that the enhanced outlay for the financial year 2012-
13 will be fully utilized.

I would suggest that the government should take steps to implement the Committee's
recommendations to solve the problems prevailing in the sector so that there should not be any failure on
the part of industrial clusters to achieve the envisaged milestones. There is also a need for effective
monitoring of the Project Management Agencies (PMAs) in executing the projects in a specified time frame.
There should be an end to the lackadaisical attitude of the Department.
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MADAM CHAIRMAN: Now, we take up the supplementary list of business.

16.16 hrs



DR. KAKOLI GHOSH DASTIDAR (BARASAT): Thank you madam. I express my gratitude to you for allowing me to stand in
support of Demand for Grant of Ministry of Commerce and Industry. Right from the time, the wheel was invented by
industrious people, there has been no looking back for the civilization. The Renaissance took place in the rest of the world
starting from Europe and we have followed. But slowly, we found that even after our great nation, India took off in a sprint,
our growth and our marketing policies slowed down mostly because some of the neighbouring countries in the Asian sub-
continent, particularly, China took over and even the Benarasi Sarees that the Indian women wore particularly during the
wedding season are now being made in China and our weavers and our traders in silk thread are suffering from that. In
India, we have to give serious thought so that industry is not only meant for those corporate houses and the moneyed
people but also it has to spread its wings and reach the poorest of the poor and the communities like the advisasis, SCs,
STs and people of interior areas who are suffering from lack of it. For sustained inclusive growth of GDP and gainful
employment of the newer generation, manufacturing sector must be given impetus. The estimated GDP has fallen from 8.4
in the last two fiscals to 6.9. It has been predicted that this time it might rise to 7.6. The slow down which is just
mentioned here can be attributed almost entirely to the weak industrial growth. This industrial weakening depends on so
many factors which include factors beyond our control all over the world. But as far as we are concerned here in the
country, we must be taking serious concern of the factors that are affecting industrial growth within our country.

The Government has announced the National Manufacturing Policy on 25t October, 2011 with the objective of raising
within a decade, the share of manufacturing in GDP to 25 per cent and creation of 10 crore newer jobs. We would like to
know exactly where we stand as far as this is concerned today, and the policy encourages the setting up of National
Investment and Manufacturing Zones across the country but as far as we are concerned, as far as the State of West Bengal
is concerned, as far as our hon. Chief Minister Mamata Banerjee is concerned, we have our reservation as far as the Special
Economic Zones are concerned.

Our nation, our great India is a compassionate, secular and a democratic country. We do not believe that just to reach our
goal of export, just to reach our target of marketing, we can confine labourers in a room for 12 hours giving them one small
plastic pot for their natural calls and exploiting them to the fullest to keep down the labour cost. In West Bengal, we have
not given into this formation of Special Economic Zones over the past 11 months. In spite of this, I am proud to say that in
the past 11 months, we have proposal of nearly Rs. 85,000 crore worth of investment.

I would like to draw the attention of this august House and of yourself that wherever the proposal of SEZ is coming up, I
think we should give it a second thought. As far as setting up of industry or progression in industrial development is
concerned, the most important points are innovation and research to take us forward, the availability of land -- it is best to
have freehold land; it is best to have land from the land banks of the Government sector -- the easy availability of power,
the source of power generation, availability of water, infrastructure building and the availability of labour and marketing. As
far as innovation and research has been concerned, we have this formation of the National Manufacturing Policy. We would
like to know how far we have gone through that. Without innovation, without research, we really do not get anywhere.
India wastes 58,000 crore worth of grain every year. About 40 per cent of the vegetables and fruits produced every year
are lost due to pests. We have to build up the cold storage, the cold chain. The storage capacity building has to be done so
that this amount of fruits and vegetables is not lost. That is our basic industry. Even though it is agriculture, that should be
our basic strength because the last man in the last village is also involved in agriculture and we should be able to provide
him his requirements for production of more crops, for storage of more crops and for selling of these crops preferably
organic crops to the world across the globe because we are a nation who are very well-versed in agriculture. Today, with
the climate change affecting globally, with the climate change affecting the availability of water resources, if we take little
care in providing this water through, maybe water recharging the ground table or the rain water harvesting and creating
provision of that water for irrigation, our farmers can produce wonders. If we give little notice to their requirements of
procurement, processing, packaging and marketing, that can form the base, the spine, the strength of our industry.

Power is being affected in every sector, though the World Bank has supported nearly 40 per cent of power generation



through hydro-electric power. About sixty per cent power is still produced from other sources. And coal is being looted in
this country. I wish to draw the attention of this august House that there are certain States like Madhya Pradesh,
Chhattisgarh, Uttar Pradesh, Bihar and West Bengal where coal is being looted and coal blocks are being allotted at a very
subsidised rates allotted to private houses who are using power from these coal blocks and selling them at a muilti-fold
profit.Allotment should be preferentially to public enterprises.

MADAM CHAIRMAN: Please wind up. Today we have so many speakers and the hon. Minister has to reply at 5.30 p.m.

DR. KAKOLI GHOSH DASTIDAR : These coal blocks should be distributed so that the Government can use this coal for
power generation and given to industry for cheap production of goods. I have just one or two more points.

Infrastructure is the other most important point affecting the growth of industry. As far as infrastructure-building is
concerned, though the PPP model is being accepted, the common people, the local people are getting affected by the PPP
model because the toll charge of the bridges and the roads is much higher than what the person is losing at the ground
level. So, this also has to be given a lot of thought.

We also want to request the Government that since the State of West Bengal was under utter misrule for 34 years and
then the Left Wing extremism has taken its toll, no development has taken place in District after District. There are eight
Districts which have been declared as Backward Districts. But we want three more Districts to be declared as Backward
Districts, and in those Districts we want mega hubs set up and assistance being given from this Department so that
multiple number of industries may be set up and these people affected by underdevelopment and under the Left Wing
extremism threat can proceed forward, and the State can again see the face of resurgence.

The farmers of our country are facing a great shortage of fertilisers. With phosphorous, potassium and urea being in short
supply, imported urea is being used which is very expensive and not at all cost-supportive. So, more factories for production
of urea must be set up in the country including West Bengal, and more grants must be given so that there is advancement
of industry. The other industries like cement and automobiles also require greater innovation and greater care so that the
Country and State begins to prosper.

*SHRI N. PEETHAMBARA KURUP ( KOLLAM): I would like to express my views on Demands for Grants under
the control of the Ministry of Commerce and Industry for the year 2012-13.

No country in today's globalised world can be separated from what happens in the global economy and India
is no exception to this. Hence the slow down in the world economy has impacted our economy also.

Yesterday, the Asian Development Bank has stated that the combined national wealth of India, China and
ASEAN could exceed that of US and European countries put together in the next 18 years.

India is a success story in terms of diversification of export and import markets. The share of Asia and ASEAN
in total trade increased from 33.3 per cent in 2010-2011 to 57.7 per cent in the first half of 2011-12. At the
same time, in Europe and America, the trade fell from 42.5 per cent to 30.8 per cent respectively. This has
helped India to face the global crisis emanating from Europe and America. An interesting direction of India's
trade is that USA which was in first position in 2007-08 has relegated to third position in the following years.
At present, UAE is India's largest trading partner followed by China. Another interesting point to be noted is
that India has trade surplus with the UAE from which it import large quantities of oil. However, India need a
more focus strategy with respect to balance of trade because of import of large quantity of oil and gold.

For more than a decade, Indian growth story has been dominated by the service sector. This domination



was also evident from the trend in export of services (receipts) which grew from 23.4 per cent during 2000-
01 to 38.4 per cent in 2010-11.

I request the hon'ble Minister of Commerce and Industry to consider the following issues:

1. The coir, handloom, cashew and fishermen community are under distress. A financial package should be
announced so as to enable them to recover and develop to the path of growth. Export promotion policy
should be made favourable to encourage the above sectors.

2. Kerala is the top rubber producing State in the country. Import of rubber should be stopped so that the
farmers of rubber could get sufficient price for their product. At the same time, our rubber products should
be encouraged to be exported to abroad. A rubber Park should be set up at Punalur, in the Kollam district of
Kerala.

3. Sale of substandard Chinese products in various parts of the country should be banned immediately. Our
market is flooded with poor quality electrical goods, toys and even spurious medicines produced in China.

4. Some items produced in China are sold in Indian markets with Indian stamp. The volume of this illegal
trade amounts to a staggering sum of 5 billion dollars. Hence I urge upon the Govt. to take immediate
necessary action to ban sale of inferior quality and cheap goods and spurious medicines coming from China.

5. The price of gold is soaring in India. At present, India is importing gold amounting to 62 billion dollars. In
order to make it cheaper, a policy should be evolved to encourage import of more gold in the country.

6. More Export Promotion Councils should be established in the country to encourage export from the
country. More centres of Indian Trade Promotion Council should be set up in different parts of the country.

7. No Traffic barrier agreement should be made with more countries. Free Trade Agreement with the ASEAN
is a successful step taken by India.

8. More Special Economic Zones should be set up in the country to encourage production and the industry.
Exports from the Special Economic Zones must be specially encouraged. China's success in the field is worth
nothing and should be a lesson for India.

9. The number of Freight Container Stations should be increased so as to boost trade in the country.

10. Export of spices and its products should be encouraged to attract more foreign dollars by the country.
This will be great help to the farmers of Kerala who work hard for the production of spices, tea, coffee etc.

With these words, I rise to support the Demands for Grants relating to the Ministry of Commerce and
Industry for the year 2012-13.

SHRI R. THAMARAISELVAN (DHARMAPURI): Madam Chairman, I thank you very much for allowing me to participate in the
discussion on the Demands for Grants pertaining to the Ministry of Commerce and Industry.

At the outset, I would like to congratulate the Government for taking a good step to improve the commercial relationship
with our neighbouring country Pakistan. Pakistan's decision to grant India MFN status was a game-changer. MFN status will
mean India can export 6,800 items to Pakistan, up from around 2,000 at present. The two countries aim to boost bilateral



trade to six billion US dollars within three years. Commerce is an excellent way to bring the two countries together. This is
really a welcome development for betterment of trade between the two countries.

India's trade deficit touched a record high at 184.9 billion dollars for 2011-12, as imports outpaced exports by a huge
margin. This higher-than-expected trade deficit is about 1.06 per cent of the GDP. India's exports have not done as well as
expected. However, imports grew 32.15 per cent to 488.6 billion dollars on rising oil and non-oil imports. Trade deficit, or
the gap between exports and imports, during 2011-12 grew 56 per cent over previous year's 118.6 billion dollars. The high
trade deficit is yet another cause of worry for the Indian economy, especially after the recent revision in outlook on long-
term credit rating by Standard and Poor's. The Government should provide necessary competitiveness to exports by
providing lower rate of credit through re-introduction of interest subvention and rebate on State and local taxes. The
Government should also provide marketing support to micro and small enterprises through creation of an Export
Development Fund.

Exports fell 5.7 per cent to 28.7 billion dollars in the same period a year earlier. The Continuing sharp slowdown in
shipments in recent months combined with high imports of oil and gold, have sparked concern over the country's swelling
trade deficit. The export drop is the latest bad news for India's faltering economy. Together with the declining trend of
India's exports, another thing which causes us worry is the slump in our industrial growth. The industrial growth throughout
the fiscal year 2011-12 has been dismal. The industrial growth contributes much to India's GDP. Because of the slowdown
in industrial growth in 2011-12, our GDP remained at 6.9 per cent as against 8.4 per cent the previous year. Therefore,
there is an urgent need to look into the issue concerning the slowdown in industrial growth.

As the hon. Minister is aware, the growth in the industrial sector gives rise to growth in employment for our youths. Today
what we are experiencing is that even for a construction of a house all the material used are imported because those are
cost-effective, they have a better finish, and the Indian products are costlier. We need to reverse this trend. We need to
promote our industries by giving them all support. I would like to mention this here. Everyone in our country is very patriotic
and no one is interested to go in for imported products. But the circumstances are necessitating them to go in for the
imported goods, especially from China which is very cheap.

We have initiated the setting up of Special Economic Zones with much fanfare. According to various reports, most of the
Special Economic Zones are not doing well. Even the land allotted for SEZs are being misused in many parts of the country.
The intention of the Government in setting up the SEZ was to boost our exports, but it turned out to be a total failure.

I understand that in countries like Korea, they have similar Zones, but they are based on products, and they call them as
clusters. The product-wise clusters generate competition and help share technologies amongst the manufacturers. That is
the reason why the countries even smaller to our stature are doing much better than us. Therefore, I urge upon the hon.
Minister to take necessary steps to see that such a system is introduced in our country also.

If we go through the record of exports, the majority of items which we are exporting is of agricultural products, iron ore,
textiles, etc. If we desire to achieve a higher volume of export trade, we need to focus on items which have a good volume.
This can be achieved only with the active support of the Government for the producers of such products. There is no doubt
that for the growth of industry in any State, the support of that State is most important. The State of Tamil Nadu had
witnessed massive industrial growth during the regime of DMK, under the dynamic leadership of our beloved leader, Dr.

Kalaignar. Many new and well-known industrial establishments came up in the State which helped the State to have an all
round development. The State was able to contribute much to the Exchequer of the Central Government. We were able to
achieve that because of the pro-industrial policy adopted by the then DMK Government. Now, this trend is taking a reverse
in the State of Tamil Nadu.

The industrial growth is taking place only in the developed areas of the country. Most of the industrialists are not willing to
put up their units in most backward areas like the one, which I represent in the Lok Sabha, that is, Dharmapuri in Tamil
Nadu. So, I would like to take this opportunity to make a humble request to the hon. Minister to announce concessions to
set up more industrial units in the most backward areas of the country.

With this, I conclude and I support the Demands for Grants of the Ministry.
MADAM CHAIRMAN: Thank you so much.

Now, Shri B. Mahtab. Shri Mahtab, I want to make a request to you. You are an excellent speaker, but today due to
shortage of time, please be brief.



SHRI BHARTRUHARI MAHTAB (CUTTACK): I will try my best, Madam.

Rising deficit, falling rupee, stubborn inflation, stagnant investment and policy paralysis have cast a dark shadow over the
Indian economy.

Has the macro economy deteriorated as much as it is perceived to be? Is the situation beyond retrieval? The free fall of
rupee has created a fear of adequate resources for the world's seventh largest holder of foreign exchange reserves. As the
world's largest holder of gold, we do not have to go to extremes like the US, which nationalized gold in 1930s. The trade
deficit is expected to cross 225 billion. We need to send strong message to narrow the gap or create a barriers which will
narrow the gap.

India has many problems. The good news is that some of them are self-inflicted and can be solved with relative ease. The
rising import bills and its consistent outpacing of exports is straining India's balance of trade in goods, and by extension,
the current account deficit which includes other inflows like remittances, software, BPO inflows and investment income
from abroad. For a fast growing economy, imports outpacing exports might not be bad per se. But import of four
commodities — crude oail, vegetable oil, fertilizers and coal — that the country cannot do without, have ensured that import
bill is rising every day.

In 2008-09 India had set a target to reach an export figure of 500 billion US dollars by 2013-14. This means an
average annual export growth of about 27 per cent. As against this we have achieved 13.7 per cent growth in 2008-09, 3.6
per cent in 2009-10, 37.5 per cent in 2010-11 and 23.5 per cent during April and January 2011-12. You can add up next two
months. Export import report is a matter of grave concern especially what happened in the month of March this year. In
comparison to March last year import has grown by 24 per cent whereas export has declined by 6 per cent. This is the
position of just one month. The trade deficit has risen to 185 billion US dollars and it may rise further. One can understand
the reason for glut in export but why should the import rise?

Amidst global recession the future lies in regional trade, reduced distances making it a low carbon option. Over the years
several attempts have been made to increase intra-regional trade through preferential trading arrangements. The
agreements covering South Asian Free Trade Areas (SAFTA), which is in operation since January 2006, is the most
important among all such attempts. Yet our trade with South Asia has not kept pace with otherwise rapidly growing
external trade. What has kept intra-regional trade so low? Politics is certainly one but probably there are more important
factors such as enabling policy, environment and supporting infrastructural facilities which have not let intra-SAARC trade,
including between India and Pakistan the two major nations of the region, to take off.

I had the benefit of visiting Lahore and Islamabad in the month of January with some colleagues of both Rajya Sabha and
Lok Sabha. It was a different arrangement between people to people contact led by Shri Yashwant Sinha and Shri Mani
Shankar Aiyar. Shrimati Supriya Sule and some other Members had been there with us. We interacted with the Members of
Parliament of Pakistan and also with the trade organisations. The Minister of Commerce and Industry was supposed to visit
and they were waiting in anticipation that something better is going to happen. I need not explain what transpired during
those four-five days which we spent there but they were looking forward to have trade and commerce with India, to open
up more avenues. Today we have rail route through Attari and road route through Wagha border. There is a sea route from
Mumbai.

SHRI PRATAP SINGH BAJWA (GURDASPUR): It is the same.

SHRI BHARTRUHARI MAHTAB: Yes, it is the same. You must have visited it a number of times. But it is said that the rail
route is through Attari and the road route through Wagha border and the sea route is from Mumbai to Karachi. There are
multi-level illegal routes also.

SHRI PRATAP SINGH BAJWA: It is just like saying 'Bharat' and 'Hindustan'.

SHRI BHARTRUHARI MAHTAB: Yes. Our side is Attari and their side is Wagha. That much common knowledge many of us
have. But what I have been saying is that it is always mentioned that rail route is Atari and road route is Wagah. There is
also a sea route between Mumbai and Karachi. But there is a need to open up or to legalise more number of routes.

MADAM CHAIRMAN: I have requested you to be brief. You are a very good speaker.

SHRI BHARTRUHARI MAHTAB: It is not that trade does not take place between these two countries. It goes via third or
fourth country also. It needs to be looked into. I think that some positive steps have already been taken up by this
Government and the Minister has also visited Islamabad. There is already a negative list which has been formulated and we



should all look forward to the Prime Minister's visit to Pakistan in the near future.

I would also like to mention something more here as I am laying more stress on regional cooperation, instead of looking
towards Europe or to Far East. While goods from Afghanistan may come to India via Pakistan, We cannot send goods to
Afghanistan via Pakistan. Pakistan cannot also send goods to Bangladesh or to Nepal via India. There are restrictions. It
needs to be done away with.

I have witnessed the dynamics which are changing between India and Pakistan. This is extremely good news for all of us
who resides in South Asia. We can possibly hope that South Asia trade will — in the not too distant future — be enabled to
link up with Central Asia trade via Afghanistan. Trade barriers may stretch out to 2016 but it is a good augury that South
Asian nations are in a mood today to do business.

MADAM CHAIRMAN: Now, you please come to your last point.

SHRI BHARTRUHARI MAHTAB: I would mention two points. One is relating to SEZ. Once the Special Economic Zone Policy
was considered to boost manufacturing sector, there was much hype. The economy was booming and investors around the
world were looking at the country as a credible investment destination. SEZ was launched with the promise of lucrative tax
incentive to substantially boost export. However, five years later with the change in the global economic scenario, on
unstable policy the SEZ story is dying a slow death. The grand SEZ dream is now on death bed. The Ministry has floated a

discussion paper. You are, perhaps, very much aware that while 583 SEZ have been formally approved as on 315t October,
only 381 have been notified and out of which 143 are exporting. Today, when we go around Haryana or to some nearby
places around metropolis like Delhi, we find that SEZs are actually becoming big Zamindars. This Zamindari system was
abolished 60 years back by respective State Governments. Now, SEZs in a different way have become land owners.

I need not go into all the details but I would fail in my duty if I do not mention about export of iron ore. Export of iron ore
should be discouraged and here the onus lies with the Ministry of Commerce and Industry. My suggestion would be that the
Ministry of Commerce and Industry should come up with policy guidelines for promotion of exports of value added products
made of mineral resources in coordination with the Ministry of Mines, Ministry of Steel, Ministry of Finance and other related
Ministries. It is because the Minister has to take that initiative.

The last point which I want to mention refers to the two States of Himachal Pradesh and Uttarakhand and both the States
are run by two major political parties of this country. The term of Special Category Status which is accorded to these States
is coming to an end in June 2012. There is a need to extend it. The House expects that the Minister should come out with a
statement whether he is going to extend the Special Category Status to these two States. With the same breath, I would
also say that the industrially backward States like Bihar, Jharkhand and Orissa should also be provided the Special Category
Status so that they could also have the value added industries.

With these words, I thank you, Madam.
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* SHRI P. KARUNAKARAN (KASARGOD) : I would like to express my views on Commerce and Industry as a
part of the General Budget for the year 2012-13. Commerce and Industry are the two big pillars of our
economy where we generate huge amount of income and also generate large number of employment
potential.



But the Central Government has the projection of new liberal economic policy on both sectors which are
really not at all helpful to the development of our own industry and agriculture and also our cash crops to a
large extent. The agreement that we made with other countries to a large extent have negative results for
the domestic existence. I am not against signing an agreement with other countries but in many of the
agreements that we made we have to surrender our domestic interests and dominating the interest of other
countries. With the instruction of IMF and World Bank, Central government has admitted these facts even
without discussing in Parliament. We have made a number of bilateral agreements not taking into account
the sense of Parliament. But in other countries, they have to get the sanction of Parliament before signing
such agreements. Either in the case of ASEAN Treaty with the Asian countries or of other bilateral
agreements with foreign countries they have not discussed in the House. This has become a point of severe
critics.

Agriculture products and cash crops contribute a lot to our economy. In Kerala, both of them have equal
importance. Now a days due to the wrong polices pursued by the Central Government various sectors are
suffering from price fall, damage to products, etc. So, government has to take a pro agrarian outlook to give
interest - free loans to the farmers and make infrastructure facilities for better irrigation, thereby to increase
better production. Earlier 60-65 % of people depended on agriculture. Now it is reduced to 30-40%. If
government does not take it seriously, the nation would have to face more serious problems.

Cash crop is the other contributing factor in the economy of Kerala. Kerala is the first in the production of
rubber, that there is variations in the price of rubber due to the import of foreign rubber in the domestic
market. Cashew, pepper, coconut, aercanut, cardamom, coffee, tea are the other valuable cash crops in the
State. In Waynad district alone in Kerala there was loss of 500 crores of rupees in a year due to fall in the
prices of ginger. Last year, it was 25 to 30 per kilo. Now it is reduced to 5 to 6. It is same in the case of
banana. Last year 20-25 rupees per kilo this year it is 6 to 8 rupees. Though pepper has better price in the
market, their production has reduced to fifty percent of last year. Kerala is the land of coconut but the
importing of coconut and palm oil drastically reduced the prices of coconut in Kerala. Coffee and tea are the
other major products in Waynad and Idukki district. Many of the plantations are closed down. Thousands of
workers are unemployed. Central Govt. has to take immediate steps for giving assistance for replantation and
also financial assistance to working capital. Cardamom is the other major product which also face the same
fate in the market.

Why the important cash sector as well as the agricultural sector face severe problems? It also affects the
economy in the state of Kerala and also to other concerned states. Govt. should make assessment and
intensive study and action to promote domestic products by protecting the market and also giving all sorts of
assistance to farmers and workers. If agricultural and cash crops sectors ruined in Kerala and in other states,
it would have a very disastrous affect on our national economy.

In the economic survey placed before the House, it is obviously stated that there is a setback for the
industrial growth. There may be some effects of the global recession in India. But the new liberal policy
accepted by the Government is the main reason for the setback of the industrial sector. The selling of share
of major PSUs has no justification at all. For the last year Govt. has gained Rs. 22,500 crore from the last
year. This year Govt. intend to get Rs. 30,000 crores. But these PSUs are giving crores and crores as excise
customs and sales tax duties. This decision is to assist the big traders and companies and not assist the



public sectors. Govt. has already declared to sanction for the entry of FDI in the small trading sector. This
would throw out from employment at least 20 crores small traders and their families.

Traditional industries are facing serious crisis in textile, khadi, beedi, etc. Lakhs and lakhs of workers are
engaged in these sectors due to very high competition from the multi national. They could not survive
without substantial assistance from the Government. Many of the mills are sick and closed down but the
Government has not taken any decision to reopen and give employment to the workers. In textile alone, at
least one crores employees are out of the factories. Beedi sector face very serious crisis; instead of giving
assistance to them Govt. has levied new tax on the hand made beedi. Though we are proud of khadi as a
symbol of freedom struggle, khadi sector is also in the severe crisis. Khadi workers are getting the lowest
wage in India.

So, in recent times, the policy change has made severe drastic adverse effects on various sectors of industry
as well as the agricultural and cash crops sectors. I agree that the Govt. has to increase the export for better
foreign exchange earning but it should not be at the cost of domestic sector and domestic industry. It should
not be at the cost of domestic sector, either agriculture cash crops or small scale industries or of other
traditional industries in our country. So, Govt. should evolve balanced approach in order to save our farmers,
workers and also the toiling people of our country. India being the second largest country in population and
size after China, we have great potential to be exploited. Our human resources should be utilized in a
creative way to produce more and more and also for more jobs. With these words I conclude.
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SHRI P. SUGUMAR (POLLACHI): Madam, I am thankful to you for allowing me to make my submissions with regard to the
Demands for Grants pertaining to the Ministry of Commerce and Industry, the subject more concerned with the growth of
the country.

Madam, I have come across many Press reports that, in each passing quarter, the industrial growth has shown downward
trend which is very disturbing. During the last few years, export of farm produce has been reduced. As a result, the farming
community is not able to get the much expected price for their produce.

I would like to place here that India is facing stiff competition from its neighbouring countries in products of all our
traditional items, whether it is tea, textile or any other products of that kind. We are forced to accept even these products
dumped over here under the WTO Agreements.

Madam, we have many times set a goal for achieving textile export targets but they are never achieved. The units which
are opened with many aspirations specially the purpose of textile exports remain closed. The domestic manufacturers of
textiles are not even getting the raw material for their production. So, how will they be able to make exports?

Today, the country is flooded with products from China, etc. forcing the domestic units to close down. I am very sorry to
say that many units in small and medium and larger sectors have been closed down and the employees of these units have
become jobless affecting the economy of the people of this country. The most affected segments of the society are the
people from remote areas. Therefore, the Government should intervene in the matter and help them with all sorts of
assistance so that they can remain in the business to provide employment.

Today, the State of Tamil Nadu is moving fast towards vast industrial development under the leadership of our dynamic
leader, Dr. Puratchi Thalaivi Amma. The policies and guidelines of the Government of Tamil Nadu under the dynamic
leadership of our hon. Chief Minister, Dr. Puratchi Thalaivi Amma paved way for more and more units coming up in the
State and many more industrialists have shown keen interest to set up units in the State of Tamil Nadu which was not the
case when the DMK Government was there.

Similarly, due to non-support from the Central Government, the export has decreased and the volume import has increased.
We need to change this if we want to protect our domestic industry which is already facing a slump. The industrial growth
has been witnessing downward trend for the last few years.

16.58 hrs (Shrimati Sumitra Mahajan in the Chair)

I would like to know from the hon. Minister as to whether the Government has undertaken any study to find out how and
why industrial growth is showing a negative trend and set it right.

Another point which I would like to mention here is that the industry needs skilled personnel. I would like to know from the
hon. Minister as to whether the Government has any plan to provide training, etc. through various trade chambers in the
country so that the demand for skilled personnel of the industry can be met with.



As you are aware, industrial growth is the backbone of our economy and if the industry is not doing well, it will have a bad
impact on the economy of the nation. This is what our present GDP shows. India was once the most favoured nation for the
investment by foreign companies considering the fact that India being the largest middle class market in the world and
highly talented workforce with an ability to read and write English. But today, it is not the case. The hon. Minister is aware
that, for the last few years, we are not able to attract much FDI in any of the sectors. What is the reason? Have we made
any attempt to know the reason for declining trend in FDI? We should encourage FDI in sectors which our people accept
and should be popularized.

I am from the farming community. Indian farmers can contribute much towards attaining bigger exports value provided the
Government comes forward with right policies to support and encourage the farmers to produce products for the world
community and earn precious foreign exchange. Look at the case of agricultural products kept in open space in many parts
of the country. Is that policy helping our farmers to go in for higher production with an aim to make exports?

17.00 hrs

Therefore, what I would like to stress here is that you may make a policy which will bring cheer in the face of the farmers,
to go for bigger production of agricultural products for the purpose of exports as the farmers in the developed countries are
doing.

In the end, I urge upon the Government to frame policies which will usher the domestic industry and curtail imports.
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*DR. TARUN MANDAL (JAYNAGAR): I would like to express my views on the discussion on Demands for Grants in the Ministry
of Industry and Commerce for the year 2012-13.

Sir, I have a few observations to make for the attention and consideration of the honourable Commerce Minister .

Though India is claimed to be one of the most dynamic and emerging economies of the world, our performance in the industrial
sector and its contribution towards GDP growth is not commendable. Despite the fact, under the effect of global recession in
economy, our big industrialists and corporates were given sizeable 'economic stimulus' during the last 2/3 years. Indian trade and
commerce performed pathetically giving rise to trade deficit and contributing sizeable to fiscal deficit. So, I would request our
Finance Minister to withdraw nearly Rupees 2 lac crores economic stimulus to save the failing industry and to divert the fund to

social sectors for necessary subsidies in food, fuel and fertilizers from which segments subsidies had been reduced substantially.

In any industrialized and capitalist democracy, to create employment of eligible unemployed people stands as a social obligation
and responsibility for a nation's prosperity. In this respect our capital intensive industries are failures and unemployment is
raising to a huge level across the length and breadth of our country. We need labour intensive industries instead of highly
technical low man-power industries which can tame unemployment as well as create market for consumer products. Closed down

industries and factories

*Speech was laid on the Table

be opened urgently with reinstatement of the earlier employees and to compensate them with money for survival till those are

reopened.

Jute, tea, bamboo, potato, mango etc. which are main products in Bengal should be taken as agricultural but highly valuable
products which may draw enough trade and commerce, if utilised and taken care of properly. Condition of jute and tea,
industries and potato growers in West Bengal are miserable and workers are perishing with large number of deaths due to
apathetic altitude of the proprietors and of the earlier State Government in West Bengal. I would request the Union Government

and Industry Ministry to take care of the half fed, half dead employees of the jute and tea industries of Bengal.

. 'SEZ' projects are made for maximum and inhuman exploitation of our people in favour of the corporates and multinationals.
They are as 'independent countries' within our country where no laws of the land could be enacted. Inhuman practices not
allowing to trade union formation, long duty hours, no EPF and other social securities can not be accepted by any sort of civilized
trade union practices. 'SEZ' have also acquired prime and cultivable lands in many states causing tremendous pressure on food

production giving rise to further hunger and prostration of our people. Commerce and industry and production were there all



over the world, before this WTO formulae of privatization, globalization and liberalization (LPG) which have actually globalised
impoverishment in contradiction to the promises of enrichment, employment and prosperity of our people. It has also denuded

employees from their hard won rights since the significant May Day movement of history.

. I am totally against disinvestment of Government enterpreneures and PSUs including Navratnas. These are gifts to industrialists
and corporates and our national assets are given in throw away prices. Government has no right to disinvest public properties for
the profit of a moneyed group. Industrialists are no fool that they will take up sick or such industries which have no scope of real

survival. And if at all, they can, why our Government can not do that?

Equally PPP model and inviting private players in Government institutes can not be a policy in favour of our people. These policy

must be rejected and Government should perform its promised responsibility and constitutional obligation.

So called 'sick industries' having real potential of production and employment be reviewed and Government should come forward
to rejuvenate them like Hindustan Cables, IDPL, HAL,Bengal Chemicals etc. No industrial land should be allotted for real estate

business.

My last point is that forgery in 'balance sheets' and 'bribery' for gaining licenses and tax evasion and loan default by big
industrialists be stopped and looked into seriously which are looting nation's property as have been evidenced from the facts of

Satyam Online, Neira Radia episode etc.
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SHRI NAMA NAGESWARA RAO (KHAMMAM): Madam Chairman, thank you for giving me this opportunity to participate in



the discussion on the Demands for Grants under the control of the Ministry of Commerce and Industry.

Due to the bad policies of this Government, commerce and industry is declining day by day. ...(Interruptions) It has
happened due to the wrong and bad policies of this Government. I will prove it with the figures. The Indian industrialists
are going out from India and are investing elsewhere, outside our country. Since the last five years, this is increasing like
anything. Figures are there to prove this. They are very alarming.

You see the trade balance in UPA I and UPA II. In the last eight years, it is in deficit. In 2003-04, the trade balance was
minus 14 billion US dollars. Now, it is alarmingly high. In 2009-10, it was minus 108 billion US dollars. It is continuously
increasing. Since last eight years, the Government is unable to control this trend of increasing trade deficit. The
Government has completely failed on this issue. This is very alarming. The Government should take it up very seriously.
Every time they tell something, but they are unable to produce effective results. This is the fact.

They are now telling that by 2013-14 the exports will increase to 500 billion US dollars. How is it possible? Till the last year,
it is only 245 billion US dollars. How can you jump 100 per cent? Then, why have you not done that since the last five
years? Like this, they are giving all wrong figures. This is how they are passing the time.

They are signing agreements, like the FTA and the PTA. Why is the trade not going up? Why are the exports not going up?
This is an alarming situation as far as commerce is concerned.

As regards the industrial growth, see the position in the last twenty years. In the Eighth Plan the industrial growth rate vis-
A -vis the GDP was 25.90. Now, it is only 27.90. So, there is an increase of only two per cent. After this Government took
over, there is no industrial growth. They are totally responsible for this. They should take up this very seriously instead of

telling something and going back. Every time they say something, but they are not doing anything.

Coming to the FDI, since the last three years the FDI on equity is declining like anything. During 2008-09, it was 27.33
billion US dollars; during 2009-10 it was 25.83 billion US dollars; during 2010-11, it was 19.43 billion US dollars. It is
decreasing like anything. They are talking about the FDI. They are unable to attract the FDI. They are unable to stop Indian
industrialists from leaving this country and investing abroad. It all shows the total failure of this Government.

They are talking about the employment. On the employment front, they have totally failed. ...(Interruptions) Employment
opportunities are also declining. This is very alarming.

Coming to my State, they have allotted 113 SEZs and they have taken two lakh acres of farmers' land. At the time of
allotting SEZs, they promised almost Rs. 1,00,000 crore of investment. Till now they have not invested even Rs. 10,000
crore. At that time they promised 10 lakh jobs. Till now they have not given 80,000 jobs.

The Congress Party is in power both at the Centre as well as in the State of Andhra Pradesh. They have allotted
Obulapuram Iron Ore mine to the Brahmani Steel Plant. However, they have not constructed the steel plant. Now, the Iron
Ore mine is under the investigation of the CBI. Since they have not constructed the steel plant and land allotted to them is
10,766 acres, iron ore mine should be taken back and given to the Vizag Steel Plant. ...(Interruptions)

MADAM CHAIRMAN: Please conclude.
SHRI NAMA NAGESWARA RAO: Madam, I am concluding within one minute. ...(Interruptions)

Madam, in my constituency Bayyaram Iron Ore mine was allotted to the private company. This should be taken back and
another steel plant is to be constructed in my constituency at Khammam district. ...(Interruptions)

MADAM CHAIRMAN: Please conclude.

SHRI NAMA NAGESWARA RAO: Madam, before I conclude, I would like to say that the policies of the Government
especially of the Ministry of Commerce and Industry are not encouraging for the industry. Due to this reason, Indian
industrialists are going outside the country and are investing outside India. So, the Government should frame proper
policies in this regard.

Madam, with these few words, I conclude my speech.

*SHRI S.S. RAMASUBBU (TIRUNELVELI): Respected Chairman, at the outset I thank you for this opportunity to speak on
the Demands for Grants of Commerce nd Industry.Our country can develop economically, politically and socially if we are



sound enough in trade, commerce and industry.In order to improve this status, we need a suitable tax policy and trade
policy. Both our able Finance Minister and our learned Commerce and Industries Ministers tried to establish a conducive
atmosphere in India. With the aim of keeping a tab on the high current account deficit, our experienced Finance Minister
honourable Shri Pranabji has proposed to raise the import duty on gold and platinum. Rising gold imports and high crude oil
prices are thought to be the key reason for the high current account deficit. GDP growth estimated at 6.9% in real terms in
2011-12. There is a slow down when we compared it to previous year. The Plan outlay for Department of Agriculture and
Cooperation increased by 18%. In order to give initiative of bringing Green Revolution to eastern India, we need increased
production and productivity of paddy.

Since most of our Indian people are depending upon agriculature and it is giving more employment opportunity, we have to
put a more concentration in developing this industry. The Minimum Support Price must be provided to the products which
are produced in the agrarian field. The products must be processed and it must be exported to other countries. The food
processing industries should be established in high standard. It should produce the products, which can be marketed easily
in foreign market. Coir industries:- Coir industries were once earning a lot of foreign exchange. These industries are cottage
industries predominantly occupied in Kerala, Tamil Nadu, Andhra and Karnataka. Now these industries are facing difficulties
due to non-availability of cheap labour, non-introduction of new technologies and reduction in availability of raw materials.

China produce good coir materials by purchasing the raw materials from India. I request honourable Minister to encourage
this industry for producing high standard materials from our industries. Manufacturing Sector:- Small scale and cottage
industries are facing a lot of problem in our country. Infrastructure facilities like power, railway line, sea-ways are
inadequate to improve the small scale industries. Each and every State adhere different policies to give the liscense. The
industries are suffering due to various restricted policies of Government. Subsidies are provided by our Central Government
in various ways to larger number of industries. But the subsidies are not reaching in time the small scale industrialists in
the rural level.

The full amount of bank loans is not sanctioned that is required for the total infrastructure of an industry. Since half of the
loan amount is sanctioned by Banks, the trader and small scale industrialists depend on money-lenders for fulfilling the
remaining half amount of loan. It is hampering the production and repayment of loan.

World Trade Market:- We have to increase the trade with other nation. Finding out new avenues of world market is an
important task of our Ministry in order to enhance the trade export. Our Ministry of Commerce and Industry takes various
steps and formulate numerous policies to attract the global market. Recent meeting of Commerce Ministers of India and
Pakistan is a historical development of trade relationship between two countries. Both sides have agreed to jointly work to
more than double the bilateral trade within three years from current level of 2.7 billion US dollars per annum to about 6
billion US dollars.

Tax Policy:- Our tax policies are framed to reduce the import of some goods which is favouring to save the foreign
exchange.

Oil Import:- The oil price in the world market is a great concern. Due to the rise in price of crude oil in the world market,
our economy is affected. We can see the impact of oil price in industry, agriculture, trade and commerce. We have to lose a
larger amount of exchange for the importation of oil. Our R&D Department should find new alternative product, close
substitute for oil.



*DR. RATTAN SINGH AINALA (KHADOOR SAHIB) : I thank you Hon. Chairperson ma'm for giving me the opportunity to
speak on the Demand for Grants under the control of the Ministry of Commerce and Industry for the year 2012-13.

Punjab is a border-state. At the time of India's independence, Punjab was bifurcated into Indian Punjab and Pakistani
Punjab. The condition in the Indian State of Punjab was dismal. There was shortage of food-grains. The hard-working
people of Punjab ushered in the Green Revolution by the dint of their sweat and blood. Punjab became the granary and the
food-basket of India.

Madam, the people of Punjab have suffered and found themselves at the receiving end during the 1965 and 1971 wars
against Pakistan. Being a border-state has its own perils.

Ma'm, Punjab was plagued by terrorist violence for 20 long years from 1978 to 1997. It led to the flight of industries from
Punjab. For 10 years, there was Governor's Rule in Punjab. As a result, Punjab started reeling under the debt of Rs.7800
crores. However, the Central Government did not do anything to bail out Punjab. In fact, step-motherly treatment was
always meted out to Punjab by the centre.

Ma'm, in our neighbouring states like Haryana, Himachal and Jammu & Kashmir, industries have been given tax-free status
for 10 years by the centre. But, the centre has turned a blind eye and a deaf ear to the pleas of Punjab.

Ma'm, we welcome the facilities given to our neighbouring states to facilitate commerce and industry there. However, our
just and genuine demands should also be met. Our industries have shifted to the neighbouring states to avail the tax-free
facility. Why not provide Punjab the same facility? In the absence of

* English translation of the speech originally delivered in Punjabi.

these incentives, our trade, commerce and industries have been destroyed. Progress and development of Punjab has
become a casualty.

Madam, we are happy that of late, efforts to improve trade relations with Pakistan have yielded positive results. Hon.
Minister Anand Sharma was present when an integrated check post between the two countries was established. We in
Punjab have heaved a sigh of relief as the ice has been broken with Pakistan. However, trade between the two countries
will be limited to 136 items. The need of the hour is to conduct trade with Pakistan in all 5600 items. So, I urge upon the
Hon. Minister to kindly increase the number of items being traded between the two countries.

Madam, we in Punjab were concerned when the integrated check-post was closed down recently. Luckily, an understanding
between the two countries has been reached and the integrated check-post has started functioning.

Madam, we had demanded two more such integrated check-posts one at the Hussainiwala border and another one
elsewhere. It will give a fillip to trade & commerce in Punjab.

Madam, we should have close trade & commerce ties with our neighbouring countries. We have had inimical relations with
Pakistan in the past. But, our ties are improving now.

Good economic ties with our neighbours will boost our economic growth. It will also help in improving our relations with
these countries and establishing peace and security in South Asia.

MADAM CHAIRMAN : Shri Ajnala, please wind up.
DR. RATTAN SINGH AJNALA : Madam, people are dying of hunger in our state. Please don't curtail my time.
MADAM CHAIRMAN: We have limited time. Please cooperate.

DR. RATTAN SINGH AJNALA : Ma'm, Hon. Lalu ji had also voiced his concern regarding the 'Dedicated Freight Corridor'
work at Ludhiana that is still incomplete. 8 long years have passed by. We have been demanding the extension of this
'Corridor' upto Amritsar. However, it has yet to see the light of the day.



In 1988, when late Shri Rajiv Gandhi was the Prime Minister, a project had been stared with much fanfare at Goindwal
Sahib. An assurance had been given by the centre that it would help in the establishment of 8 ancillary units at Goindwal
Sahib. A public sector unit was to come up here. The State Government provided 1000 acres of land in 1988 for this
purpose. However, only one unit has been established there till date. Hardly two factories have been set up there.

Ma'm, Amethi gets a royal treatment. New plants are set up over there. Its development is assured as it is the
constituency of Shri Rahul Gandhi. But, why discriminate against Punjab? What is the fault of Goindwal Sahib project? Why
no money has been earmarked for this purpose?

MADAM CHAIRMAN: Please conclude. Wind up in half-a-minute.

DR. RATTAN SINGH AJNALA : Ma'm, Ludhiana in Punjab was the hub of the cycle industry. But, the cheap Chinese cycles
have wreaked havoc and badly harmed our cycle-industry in Ludhiana. I appeal to the Hon. Minister to immediately stop the
import of Chinese cycles. Even the quality of items being imported from China is not up to the mark. It leaves much to be
desired. If Chinese imports are not banned, our indigenous industries will be destroyed.

Madam, our dynamic Chief Minister Sardar Parkash Singh Badal and our ex-Prime Minister Shri Atal Bihari Vajpayee had
started an HPCL refinery work, courtesy Shri Mittal, in Punjab. However, when the Congress came to power, it stopped all
work at the site. Our Government has got the work completed recently. Whenever Congress has come to power in Punjab
or at the centre, it has never worked for the welfare of Punjab.

MADAM CHAIRMAN: Thank you, Anjala ji. Please sit down.

DR. RATTAN SINGH AJNALA : Madam, Punjab is a border-state. The state should be helped by the centre. This is the need
of the hour. Punjabis have always been at the vanguard in fighting the enemy at the border. We protect the country against
foreign invasions and Pakistan's nefarious designs.

MADAM CHAIRMAN: Raghuvansh Babu, it is your turn now. Please start.

DR. RATTAN SINGH AJNALA: India can make progress and remain safe only when Punjab and Punjabis develop and thrive.
Hence, we must save the commerce and industry of Punjab.
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*+SHRI ADHIR CHOWDHURY (BAHARAMPUR): MSME sector can play a significant role provided the sector is given
marketing support. There is a need for establishing an Expert Marketing Fund. It is a well known fact that export of
handicrafts and carpets need to be taken care of in view of the labour intensive potentialities. Imposition of excise duty on
hand made products may have adverse impact upon it.

Export credit has risen from 7% to about 12%. With the withdrawal of interest subvention of 2% from 01.04.2012
the exporting community for handicrafts handlooms and hand made carpets and the same will feel the punch.

I must appreciate the department for proposing an allocation of Rs. 30,876 crore to the Planning Commission for the

12th Plan including DMIC, IIUS, ILDP. National Manufacturing Policy will also be implemented during 12th plan. The growth
of Indian economy is sucked by imports energy as well as whole range of manufactured goods, capital and manufactured
intermediaries/component. To balance the trade India need further growth of manufactured goods in exports. We should
not indulge in exporting raw materials and importing finished one. We need to have two pronged strategy to increase
exports as well as provide internal market with domestically produced manufactured goods which can compete the
imported goods. We should reduce the dependency on China for intermediary goods which will also help to narrow down
the trade deficit between the two countries.

Government is going to set up national investment and manufacturing zone to give a boost to fructify the policy. The
objective is to enhance the share of manufacturing to 25% of GDP and thus creating 100 million jobs.

In the 11th plan, manufacturing was targeted a 10-11% but actual performance will be only 7.7% as a result the
share of manufacturing sector in GDP is only 15% compared with 34% in China, 40% in Thailand.

In the next 15 years additional 250 million additional income seekers will join the work force. Unless manufacturing
becomes an engine of growth, which at least provide 100 million additional jobs, decent jobs, it will be difficult for India's
growth to be inclusive. What is the present status of Indo EU free trade agreement and bilateral investment treaties?
Concern of Civil society regarding the intellectual property provision should take into cognizance. Whether it has been
ascertained that India will gain from market access to 27 European countries from its agri-products. Any problem in regard
to geographical indication has been arisen out?

What is the status of present nuclear trade of India with other nuclear supplier groups?

Relation between India and Bangladesh has been steadily improving. Number of items are being exchanged between the
people of both the countries. Informally which even culminated into the firing and killing of citizens of both countries. I may
request you to ponder over the establishment of border trade which may further consolidate our relation and thus informal
trade could be turned into formal. It will help a lot to the traders of Border district including the districts Murshidabad.

Significant uptrend in outward FDI has also been observed in the case of India in recent years.

Since globalization is a two way process, integration of the Indian economy with the rest of the world is evident not only in
terms of higher level of FDI inflows but also in terms of increasing level of FDI outflows.

According to UNCTAD's World Investment Report 2011 based on the magnitude of FDI outflows, in terms of value of net
purchases by Indian companies in 2010, India was placed 5t in the world after US, Canada, Japan and China. In these



sectors Indian outward F.D.I has been evident. It is observed that oil, gas and other natural resource based industries are
relatively less prominent in Indian outward FDI compared to that by Brazil and China.

Role of Export Credit Guarantee of India Limited

What is your thinking about adequate risk mitigants in the process of investment abroad? Some overseas acquisitions are
found hugely successful, some are written off in a short span. In 1980 ECGC introduced the overseas investments insurance
scheme. How many insurance covers were there along its aggregate value? Why it is not so popular? What are measures
taken by the Government for promoting overseas investment? India is a Current Account deficit economy and need to
monitor capital outflows. We need surplus on capital account to finance India's growing current account deficit and also
have to keep the level of forex reserve at comfortable level. Therefore, unlimited capital outflows for outward FDI could
jeopardize the sustainability of India's CAD and external debt profile.

Demand No.11 of the detailed demands for Grants —

Annual outlay for 2011-2012 was Rs.6511.58 crore. The outlay for 2012-13 is Rs.5023.00 crore declined by nearly
23%, even after 16 new schemes are supposed to be included in the year 2012-13.

In the Export sector remarkable resilience and dynamism are observed.

Merchandize exports reached a level of US — 251billion dollars during 2010-2011 registering a growth of 40.49% as
compared to negative growth of 3.53% during the previous year.

Export of top 5 commodities, petroleum, gems and jewelry, transport equipment, machinery and instruments, drugs,
pharma and fine chemicals contribute 53%. For the last 3 years export targets have been achieved.

Global trade after growing to about 14% in 2010 declined to 6.3% in 2011. This year it is projected to grow by a mere
3.7%.

Long Term objective — as stated by the Ministry is -
To double India's share of exim trade by 2020 means 4% of world trade.

Infrastructure requirements for meeting export targets suggest 537 billion dollars by a Committee to make export
competitive as well as capacity building.

Stability in exchange rate is imperative to sustain the export sector.
Foreign trade policy objectives

1. Achieving an export growth of about 25% annually from 2009

2. Doubling of India's export of goods and services. --

3. Doubling of India's share in global trade - Transaction cost is still high.
The question is in the present scenario, these objectives are achievable?
MFN status to India by Pakistan

India and Pakistan are strengthening business links in 2012, with the stage set to start trading in electricity and
petro products. What is the present status of if?

I would further plead in developing economy MSME plays a vital role and if India were to have a growth rate of 8-
10% for the next couple of decades, it needs a strong micro, small and medium sectors. This sector employs an estimated
59.7 million people spread over 26.1 m enterprise.

In terms of value MSM accounts for 45% of the manufacturing output and around 40% of the total export of the
country.

There are virtually no restrictions on FDI except for units on specific sectors and portfolio investment in equities. I do
support the Demands for Grants of the Ministry of Commerce.



SHRI BIBHU PRASAD TARAI (JAGATSINGHPUR): Thank you, Madam, after the colonial rule was over, for transforming
India into a modern and industrially developed nation, Public Sector Enterprises(PSEs) played a great role for our country. It
was conceived and put into operation.

While our first Prime Minister, Jawaharlal Nehru hailed the PSEs as the commanding heights of the economy and
accordingly PSEs played a key role for the development of our country and the rejuvenation of our economy, for the
employment generation, wealth and made an environment for the industrial development. But since 1991, in the name of
economic reforms, and globalization and liberalization of economy, importance was given for the private companies, multi
national companies and corporate sector and PSEs were not given much more importance for which reason, now, we are
facing a lot of problems. Although after Independence in the First Five Year Plan , when only five PSEs were there, and

now, in the 12th Five Year Plan, we have 250 PSEs but the PSEs were deprived of getting much more importance by the
Government of India, for which reason, it has become a threat for the generation of employment as well as regeneration of
our economy. That is why, it has become a threat to our agricultural economy also because due to rampant and random
Land Acquisition and due to lack of implementation of Rehabilitation and Resettlement Policy. On the other hand, private
companies and multinational companies, along with PSEs have not been contributing for periphery development defying the
corporate social responsibility.

In this context, I prefer to cite an example. In my State, Odisha, there is a PSE - Rourkela Steel Plant. It has a capacity to
produce only 2 MT of steel and it has absorbed 17,000 employees but it has undisputed acquired land and 12 million
capacity steel plant can be established there where the Government of India is not giving emphasis on PSEs. The
Government of India is running after POSCO, a company of South Korea, whose intention is to take the land of farmers, to
deprive the farmers from their livelihood, and wants to make a captive port, where a major port like Paradip is very nearer
to the proposed project. When our port is there, why does POSCO company make a captive port? That is why, I stress that
the Government of India should give emphasis on PSEs and a consistent pattern relating to industrial growth be adopted to
augur overall growth of our economy.

MADAM CHAIRMAN: Now conclude. You have made suggestions.
SHRI BIBHU PRASAD TARAI: I would make only two more points.

As Qdisha is an underdeveloped State, as well as less industrially developed State, which have the rich mineral resources
but special allocation for my Odisha have not been given. So, special allocation for Odisha should be announced, along with
other States like Bihar and Jharkhand. On the other land, Special Category Statuses should be provided to my State, Odisha
along with poor States. The Department of Commerce and Industry should give emphasis on MSME sectors and the
maximum investment limit in plant and machinery for MSMEs unit should be increased from Rs.10 crore to Rs. 25 crore.

With these words, I conclude.
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*SHRI PREM DAS RAI (SIKKIM): I support the Demands for grants in respect of the Ministry of Commerce
and Industry.



Today the real macro economic issue is the low economic growth. However Compounding this is the
widening trade deficit which is now almost 10% of our GDP.

This naturally has a huge pressure on the prices and the inducement of destabilizing the value of the rupee
against international currencies. Hence imports become dearer. Other than oil, we are importing a huge
amount of electronic items which now are very important. Take for example, our telephone/mobile handsets
or our television, plasma and the list can go on endlessly. Tablet computers are the latest. Why are we
importing all this is because we do not have a manufacturing base. We never had any policy to ensure that
this would be done. How the changes in the technology are too fast for us to jump in midstream. Within ten
years, the import bill on this account promises to exceed our fuel import bill.

Hence, the Ministry may have to accelerate the thrust in trying to raise our manufacturing from a meager
15% of GDP to 25% of GDP within a very short time. It can be done. It will also be opportune with the kind
of economic scenario that scenario that the world is facing. China is waning in this and it is India that can
takeover. However bold steps are needed and impediments have to be removed.

I now come to the issue of Land Port Authority. Even though, it does nto directly come under the Ministry, it
has a direct impact on the North East Region. A slew of integrated check posts are to be constructed at
Moreh, Dawki, Ahhana in Tripura. Suprakhadi in Assam and Karvapuchial in Mizoram. Trade relations
through the land borders will have to be improved. A super thrust needs to be given to spur economic
growth and trade along these traditional land ports. Yesterday the Home Minister spoke of the very good and
sustained improvement in the laws and order situation in the North Eastern Region. This economic thrust will
be very important to further improve the viability of the various States. Many young people can be employed
through this policy. I urge the Ministry to take this issue seriously in the nation's interest.

In view of this, the Nathula Border trade with the Tibetan Autonomous Region can also be upgraded. It will
certainly help Sikkim to fast rrack its progress on this front as well.

Hence, the time is opportune for our Nation to take such bold measures especially when we as a nation is in
ascendereny. It will require us to ensure that we give due fillip to our entrepreneurs and manufacturer to
bring back the glory of innovation and manufacturing.

With these words, I end my speech and support the Government's Demands for Grants.

*DR. RATNA DE (HOOGHLY): I would like to express my views on this important Demands for Grants of the
Ministry of Commerce and Industry. I think, this is one of the rare debates when we are taking up the
Demands of the Ministry of Commerce and Industry. Generally, this Ministry never takes place in the debate
and discussion. I welcome it wholeheartedly.

In fact, this is a long overdue because this debates helps the hon. Members to highlight the issues and
concerns relating to the Ministry of Commerce and Industry. This would definitely go a long way in finding
solutions to the long pending concerns of the exporters, importers, matters relating to SEZs, exports of
sugar, Free Trade Agreement with various countries, improving growth, trade with other countries etc.



In the garb of giving much needed fillip in setting up of SEZs across the country, concessions, rebates and
exemptions were given to corporate houses. But in the case of West Bengal, Singur and Nandigram, we had
a bitter experience. In West Bengal, land of farmers were forcibly taken away; protests continued for a long
time. On the one hand, benefits of SEZs were highlighted but on the other hand, the overall impact of SEZs
on rural and agro industries in different parts of the country is not palatable.

There cannot be two opinions about SEZs providing direct or indirect employment. Even new developments
have taken place- be it in the realm of consumption pattern, social life, education, Healthcare, etc. Hence, 1
would like to urge the Central Government to review the policy of SEZs in the light of developments that
have taken place since the policy of SEZs came into existence.

Then, I come to Foreign Direct Investment (FDI) in retail trade. Here too, petty retailers faced closure of
shops in many places. We, the Trinamool Congress strongly object to the FDI in retail trade. The Central
Government should not shy away from looking into the whole aspect of FDI in retail trade afresh. Our Chief
Minister of West Bengal, Kumari Mamata Banerjee is of the firm opinion that FDI in retail trade would
immensely affect the petty shopkeepers in the vicinity.

Hence, we vehemently oppose this. At no cost. FDI in retail trade should be entertained and a relook on the
part of the Ministry of Commerce and Industry is a dire need. I strongly urge the Government to look into
this aspect in a humane manner considering the pitiable plight of petty shopkeepers.

About setting up of Trade Centres by the State Government, it is evident that Ministry extends financial
assistance only partially. I would strongly urge the hon. Minister to extend more financial help to the West
Bengal as it is already in a financial crisis. 34 years of CPI(M) led Government has dragged West Bengal in a
financial mess. We, the Trinamool Congress Government is facing the brunt. It is high time, Central
Government extends financial help to come out of the financial crisis.

About the Free Trade Agreement (FTA) with countries, the Government should keep the interests of the
Indian traders in mind before entering into any Free Trade Agreements. At any cost and under any
circumstances, FTAs should not endanger the business of Indian traders.

About the generic drugs, I would like to bring it to the notice of the Ministry and the Government that a
diabolic design is drawn by the Multi National Companies against the Indian pharma industry which has
made a lot of headway in the global pharma scene when it came to the generic segment.

It is a welcome step and a step in the right direction. Indian pharma companies should be given protection
by the Government and the Ministry of Commerce and Industry as Indian pharma companies are focusing
attention in producing quality drugs and drugs at reasonable cost. Instead of competing in a healthy
manner, MNCs are trying to jeopardize the Indian pharma companies internationally. This trend should be
nipped in the bud.

The Ministry extends incentives to exporters with a view to boost exports. Incentives are a must. Here, I
would like to urge the Government to review the performance of the export sector and this review should
take place from time to time. There should be a cell in the Ministry to take up the issues concerning the
exporters, as to what problems they are facing, what incentives are required to boost their exports further
and what hurdles are being faced by them in exporting their products.



Economic slowdown and meltdown has impacted the labour in a great way. Labourers are retrenched from
the export sector. They are left in the lurch. They are forced out of the job and asked to mend for
themselves suddenly. It is learnt that Labour Bureau conducts employment assessment quarterly. I would
like to know as to what is the impact of economic slowdown on employment in the export sector. What
measures have been taken by the Ministry to ensure that retrenchment is not implemented in the export
sector?

What is the status of giving Most Favoured Nation (MFN) status to India by Pakistan? What are the efforts
that are being initiated by the Ministry to improve trade relations with Pakistan and to get MFN status from
Pakistan? What would be future trade scenario with the grant of MFN status by Pakistan to India? What are
the areas where India and Pakistan are extending cooperation?

About Central Public Sector Undertakings, I would like to state that majority of the Central PSUs are running
in losses. I would not hesitate to request the hon. Minister of Commerce and Industry, Shri Anand Sharma to
undertake a review on the functioning of Central PSUs.

I conclude by saying that the hon. Minister while replying to the debate would respond to the important
queries raised by me.
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* SHRI PRATAP SINGH BAJWA (GURDASPUR): I support the Demand for Grants of the Ministry of Commerce
and industry for the year 2012-13. In evaluating the performance of this ministry, one must take cognizance
of the global economic slowdown and its impact on the Indian economy The fact that the nation has
maintained a healthy growth rate and exports have not suffered to the extent that they have in other
countries goes to the credit of our beloved and dynamic Commerce and Industries Minister. I applaud the
Hon'ble Minister for the efforts he has put in to keep the Indian ship sailing in these choppy waters.

Internal economic revival in the Euro zone and the Americas, being the primary export destinations for India
have indeed had an adverse effect on the balance of Trade. Increasing International commodity prices,
unending demand for import of costly oil and technological imports of the country far outweigh our
agricultural, manufacturing and services export. A long term focus in reviving the manufacturing industry is
required to get us on a stronger footing and ensure continued growth and prosperity.

We enter the twelfth year of the negotiations of the Doha Round. With the stalemate unrelenting, experts
have questioned the long term role of the World Trade Organization in improving systems for international
trade. In fact there is a general shift from a multilateral system to regional and bilateral understandings
considering the immediate results that they can deliver. I have had an opportunity to be present when major
bilateral inroads were made with Pakistan recently through the efforts of the Hon'ble Commerce Minister.

One must be pragmatic by accepting the fact that there has been a definite slow down in the manufacturing
sector. With dampening demand and rising cost of capital across the board and the debate of growth versus
inflation continuing in the background, major policy intervention is required to ensure a swift revival of
domestic production. Taking a cue from China and other emerging economies, National Manufacturing
Investment Zones and other Cluster Manufacturing Units as envisaged in the National Manufacturing Policy is
a great initiative towards this revival. I hope that there is proper implementation of this policy as there are
several challenges such as land acquisition, labour industrial relations, and environmental concerns and so
on in ensuring this revival.

Additionally, fiscal incentives such as duty reduction on raw material, inputs, components, capital goods and
machinery for modernizing and expanding existing units in the sectors of iron ore, textiles, and domestic
electronics industry are welcome measures. India has immense potential in the domestic electronics industry;
steps need to be taken to boost this sector. The Ministry must consider a dedicated fund for nurturing this
sector. Additional focus should be given to setting up dedicated manufacturing units, particularly in rural
areas for these goods.

China's global dominance in the manufacturing sector has its effects on the Indian market as well. With our
trade deficit with China being in excess of USD 20 billion last year and projected deficit quadrupling (to be
increased fourfold) to USD 80 billion within the next five years, domestic production needs a boost. The
minister's proposal to revive and revamp production of PSU's to forestall the imports is a novel means of
addressing the issue. Similar focus must be made in the private sector for providing adequate financial
resources to support this initiative.

The Pharmaceutical sector is severely lacking in Research and Development. Even with regards to production
to generic drugs, there is a strong dependence on Chinese input materials. Citing high risks of failure in the
sector adequate capital resources are not made available to R and D establishments. Even state run



undertakings such as the Indian Drug and Pharmaceutical Ltd. and Hindustan Antibiotics Ltd. have not been
spared from non performance due to paucity of funds. Additionally, concerns with the current IPR regime
makes multi national companies think twice about coming to India. A very delicate balance needs to be
maintained keeping in mind the interest of pharmaceutical companies and furtherance of Research and
Development as well as ensuring availability of low cost life saving drugs.

India has ambitious aims for generation of power during the 12t five year plan. Demand for the heavy
equipment required for power generation cannot be met by state run Bharat Heavy Electrical Ltd. Lucrative
contracts in this growing industry are being lost to Chinese manufacturers. Even the telecom sector has not
been spared, infrastructure for new technology such as equipment for 3 G services is sourced from China. I
recall that there was a demand to make state-run IT and telecom products manufacturer ITI a PSU. Surely
with additional resources PSUs supplemented by private industry can meet many of our demands internally.

Even with the 30 percent sourcing requirement for FDI in Single Branch Retail, Small scale industry in India
is stagnating. One must review the actual implementation of sourcing guidelines by foreign players and
additional fiscal incentives should be given to boost this industry which helps provide employment to many
persons particularly in rural areas.

It is disheartening for me to state that the agricultural sector is in the doldrums. Despite the highest
proportion of persons engaged in the field, its contribution to India's growth story has been dismal.
Changing export policies have had a drastic effect on India's image as a reliable supplier of agricultural
produce as well as having an effect on the returns to farmers. In the case of cotton, in addition to delays in
clearing of export contracts, the restriction on export has hurt domestic prices and led to legal actions being
taken against exporters. Wheat export too has not seen much enthusiasm with reports that in spite of a fall
in global prices, even half of this year export quota has not been met.

There have been reports that quality concerns have been raised by many countries to which India exports
agricultural produce. In the case of maize, Vietham rejected some consignments on the grounds of higher
level of moisture and broken grains. Similarly, last year, the American authorities did not allow shipments of
premium basmati rice because their labs found higher levels of pesticides and chemicals than permissible.
The Hon'ble minister will appreciate the sovereign right of these countries to govern imports however; steps
must be taken to educate the farmer, middlemen and exporters of the requirements of these nations so that
adequate care can be taken in advance for the produce to meet their standards or requirement.

The State of Punjab has sacrificed a lot for the nation. In additional to enduring the bloodshed of partition,
the men of Punjab have bravely and with valour fought wars for the protection of the greater realm since
well before the time of the British. There was a time when every Punjabi household could boast of one child
serving in the army. Punjab has taken the onus of serving the demand for food grain of the nation with the
farmer breaking his back to ensure that adequate produce is supplied. In return, the state has been largely
neglected.

There was a time when Punjab occupied a lead position in industrialization and manufacturing in the
country; however today the ground reality is in contrast, very different. The annual survey of industries while
highlighting a slowdown in net value added per factory across the country has shown that in the year 2009-
10, Punjab stood well below the half of the national average just fairing better than Delhi. Being close to the



bottom of the table, one can introspect and see that there are crucial problems that need to be addressed.

Few can deny the link between industry and infrastructure. Unfortunately Punjab which is primarily a rural
state does not boast of fine rural infrastructure. With many poor quality roads and power shortage, industry
left Punjab a while ago.

In the start of the new millennium the then Prime Minister of India granted several packages to Hill states
that lead to substantial development of industry there, this did lead to industries in Punjab moving out to
neighbouring hilly states. Inspite of irreparable damage to the sensitive ecological balance of those areas,
this has benefited these hilly states. Border areas and backward areas of the country are in need of similar
stimulus packages. I would, therefore, request the Hon'ble Minister to consider extending such packages to
backward and border areas of the country.

Punjab has great potential in the Food Processing Industry. With an estimated 40% of fruit and vegetable
products going waste due to lack of cold chain infrastructure, even as a small scale industry, which is in
grave need for a boost, food processing can allow for good returns. The government should look at
encouraging the private sector in this field particularly in setting up establishments in rural and border areas
such as my parliamentary constituency of Gurdaspur.

Despite many fiscal measures being in place, private investments in Cold Chain infrastructure has not been
able to match the demand. FDI in cold chain infrastructure has not yielded great results. As most of the
existing infrastructure is used for storage of potatoes, enhanced cold chain and warehousing facilities would
immensely benefit the fruit and vegetable industry, enhance government coffers and reduce waste.

When farmers don't get adequate remuneration for their toil; consumers are crying hoarse due to high
prices and poor quality foods and there is excessive waste of agricultural produce, there is an urgent need
for look for new and efficient means of supply chain management. Large scale capital and technical know
how is needed to improve retail, warehousing and back end infrastructure. I hope that the government can
take forward the ambitious move to introduce FDI in Multi Brand Retail as I believe that it will be of great
help to both farmers and the consumers. Having said that, I welcome the enhanced allocation to the Rural
Infrastructure Development Fund and the amount earmarked exclusively for creating warehousing facilities
in this regard.

The manufacturing industry is suffering from lack of skilled persons. Institutions such as the ITI's provide a
means to bridge this gap with their impetus on industry oriented and industry specific courses. In Punjab,
particularly in border areas with the youth being unemployed and resorting to drugs abuse. There is a need
to create centers of excellence where a spirit of entrepreneurship can be developed. Internship in industry
should be encouraged for giving hands on industrial and skill training. The ministry must take up this matter
with industry and impress upon them the merits of such internships.

Finally, I would like to dwell for a moment on inroads made this year by the ministry in Pakistan. The
recently concluded visit to Pakistan by the delegation lead by the Hon'ble Minister has had a very positive
impact on road based trade.

In the first part of this session, I raised a question regarding allowing FDI from Pakistan. The reply furnished
back then was that no FDI was allowed. Today, I am pleased to read news reports suggesting that an in-



principle approval has been given by the Government to allow FDI from Pakistan. This move will enhance the
commercial engagement and bilateral trade between India and Pakistan.

Back in 2009, the Indian Council for Research on International Economic Relations (ICRIER) estimated that
potential trade with our neighbor was USD 14 billion. With the advent of a negative list and talks of grant of
Most Favoured Nation status, there is great opportunity to increase the trade between the two countries from
the current paltry sum of USD 2.6 billion.

However, these high aims can only be attained after addressing problems that businessmen are facing,
most importantly the difficulty in obtaining business visas. Even the SAARC sticker which is the most
convenient choice for businessmen is steeply priced. The ministry may consider proposing a reduction in this
fee or extending the period of this sticker to five years.

The land route at Wagah Border in Punjab is not efficiently exploited. Restrictions are there on goods
that can be sent by roads and by rail. ICRIER noted that Cotton could only be transported via sea to Pakistan
costing around USD 1000 per container instead of USD 325 that would have been the cost if it was
transported by land across Wagah. Additionally, the Dedicated Freight Corridor is proposed up -till Jalandhar.
I see no reason as to why it is not being extended till Atari station on Wagah Border, besides being a conduit
for movement of bulk goods across the border.

Concerns are still raised on the infrastructure on the Pakistani side of the border for processing and
unloading of cargo that comes through the ICP. Even the infrastructure at Karachi Port needs improving.
The ministry in continuation of the spirit with which it has engaged with the Pakistani authorities must raise
this issue as well with them.

The ICP gives one hope of revival of the old land routes through Pakistan and Afghanistan to Central Asia
and even the Persian Gulf. Distortion in the regional physical infrastructure has been held back the Asian
region. Having been tagged as the least integrated region, intra regional trade has been virtually non
existent. India being a large player in the Asian map has a responsibility to be a catalyst in this integration.
Presently, transit of goods is not allowed between India and Pakistan, affecting land based trade from
Bangladesh to

Afghanistan. There is a need to reach specific transit trade agreements between Afghanistan, Pakistan,
Nepal, Bangladesh to promote regional connectivity.

History demonstrates that whenever a region remains culturally and commercially connected, trade flourishes
and the region prospers in peace. Let us use trade and commerce as a means to supplement the peace
process that India is engaged in . I extend my wholehearted support for these demands for grants.

*SHRI KODIKKUNNIL SURESH (MAVELIKKARA): I would like to express my views on the Demands for Grants
of the Ministry of Commerce and Industry for the year 2012-13. I support the Demands for Grants of the
Ministry.

First of all, I would like to congratulate the hon. Chairperson, UPA, Smt. Sonia Gandhi and the Hon. Prime
Minister Dr. Manmohan Singh ji under whose leadership our hon. Minister of Commerce and Industry, Shri
Anand Sharma ji has done an excellent job under difficult situations.



Our economy is passing through a difficult phase. Our industrial growth has seen fluctuation after the
economic slowdown which affected almost all countries of the world. Hence, there is an urgent need to have
a relook at our industrial policy in order to sustain global pressures.

The UPA Government has embarked upon industrial and freight corridors in the country aimed at developing
industrial zones. These are mega infrastructure projects. The Delhi Mumbai Industrial Corridor and the
Bengaluru Chennai Industrial Corridor will not only spur industrial growth in the country but also faster
movement of goods and services to ports. The cities which will come up along these corridors will have world
class infrastructure. I suggest that Bengaluru Chenai Industrial Corridor should be extended up to Mumbai
for faster movement of goods and services. I request the Government to start the process of land acquisition
in consultation with the concerned States because due to delay in land acquisition many crucial projects have
been badly delayed.

To achieve desired industrial growth, it is essential that the Government should have a mechanism
where the entrepreneurs should get all licenses or clearances through a single window. We are living in the
age of automation. I, therefore, request the Government to implement the e-Biz Mission Mode Project on
priority basis.

It is a matter of satisfaction that our country has been able to achieve the export targets fixed by the
Government. The Government propose to increase our export from the present figure of 300 billion dollars to
approximately 2500 billion dollars by the year 2020. To achieve an eight fold increase in our export target is a
herculean task and needs a sizeable investment to build the needed infrastructure. The Government must
make efforts towards lowering the trade by the year 2020. The Government needs to give encouragement to
our micro, small and medium enterprises by extending marketing support. This is being done by China and
other countries who have a dominant position in world trade. For this, the Government can set up a special
fund to develop market for our micro, small and medium enterprises.

Kerala is called the spice garden of India. Kerala grows cardamom, pepper, turmeric, nutmeg, clove, etc
which are famous throughout the world. Because of production of spices in Kerala, India had a dominant
role in the export of spices. But the growth of spices production in the country has slowed down and we
have ceded our dominant position as grower of pepper and cardamom. In October, 2009, the Government
had approved a special scheme for replantation and rejuvenation programme for pepper and cardamom. I
would like to bring to the notice of the Government that due to extremely hot climate conditions and scanty
rainfall, the pepper and cardamom plantations have been damaged and it is estimated that the output may
fall by 15-20 per cent. The Government should announce a relief package for the growers of pepper,
cardamom and other spices whose production is likely to fall due to hot climate.

The Government of India has accepted in principle, setting up of a Cashew Board for the welfare of the
cashew industry in India. As in the case of Rubber Board, Coir Board etc, a Cashew Board is highly essential
for the overall growth of cashew industry.

There are about 3 lakh cashew workers engaged in various factories owned by Government controlled CAPEX
society as well as in private sector in Kollam District in Kerala. It is a very long pending issue which is
frequently taken up through this august House. If the Cashew board is set up in Kollam District, the export of
cashew could be flourished and a sizeable amount, by way of foreign exchange, will be available to the



Government. Moreover, the welfare of the employees engaged in cashew industry will also improve to a
great extent. Let me bring it to the notice of the Government that as per the Strategy Paper prepared by the
Government for doubling the exports in next three years, India is the biggest producer, consumer and
exporter of cashew and has an installed capacity of cashew processing units of approximately 15 lakh MT.
But the production of cashew stands at only 6.13 metric tonne. The paper further suggests increment in
acreage to improve production and provision for subsidies for replanting senile trees with new high yield
varieties, utilizing wasteland for cashew cultivation, modernization of the cashew processing units in the
country by financial suppor on sustainable basis the modernization of the units. But it is silent on setting up
of a Cashew Board. Without the Cashew Board, targets for production of cashew cannot be achieved.

I, therefore, request the Governemnt of India to take suitable steps in the direction of setting up of the
Cashew Board at Kollam District at the earliest, since it is the main centre of cashew producing place in
India.

Pattanapuram Taluk in Kollam district is a prominent area in rubber production. The marginal and large scale
farmers produce rubber in this area. The farming cooperation which is under the Kerala Government also
produces rubber. The Rehabilitation Plantation Limited, which is a joint venture of the Government of India
and the Kerala Government, is also producing large scale rubber in this area. Every year, huge quantity of
rubber is produced in Pattanapuram Taluk.

There is one Rubber Park functioning at Irapuram Taluk in Ernakulam district in Kerala, which is doing
excellent job. Lot of rubber products are being produced in this Rubber Park. Thousands of workers are
getting employment through this Rubber Park.

At present, there is no rubber based industry in Pattanapuram Taluk. There is a long pending demand of the
people of this area to set up a Rubber Park in Pattanapuram Taluk. The rubber producers will be immensely
benefited if a Rubber Park is set up in Pattanapuram. The Union Government has a flagship scheme called
the Assistance to States for Infrastructure Development for Exports (ASIDE) which focus on active
involvement of States and UTs for creation of critical infrastructure for boosting exports in the State and UT.
The Rubber Park in Pattanapuram Taluk of Kollam District can be set up under this Scheme. Hence, I urge
upon the Hon. Minister to set up a Rubber Park in Pattanapuram Taluk, Kollam district under ASIDE scheme.
Setting up of a Rubber Park in Pattanapuram Taluk will encourage entrepreneurs to set up rubber based
industry in this taluk which will generate employment.

After the coming into force of the Special Economic Zones Act and Rules in February, 2006, the Government
has granted formal approvals for setting up of 589 SEZs. 389 SEZs have already been notified. 153 SEZ's are
already exporting. These SEZs has created huge employment opportunities. It would be highly appreciated if
the Government favourably consider giving employment opportunities to people belonging to SCs and STs. If
necessary a provision could be added in the SEZs Act. The Government should also hold consultations with
the various stakeholders.
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* SHRI NILESH NARAYAN RANE (RATNAGIRI-SINDHUDURG): I would like to express my views on the



Demands for Grants of the Ministry of Commerce and Industry. This is a very important Ministry both in its
size and scope and therefore, it is but natural that it is led by Shri Anand Sharmaji, one of the dynamic
Ministers of the Government. And his talented deputy, Shri Jyotiraditya Scindhia. Needless to say that, their
leadership had provided a much-needed momentum to the economy at a time when the global economic
recover is rather slow.

Today, 'policy paralysis' is the buzzword. Every one is talking about it, without, perhaps, having any idea as
to what is means. I believe, there is nothing as such called policy paralysis. It is also not true. The
Government has been in the upfront to initiate the requisite policy initiatives to sustain the growth
momentum in our economy. Recently, a new manufacturing policy was put in place; Infrastructure Debt
Fund was created; easy access to commercial borrowings was ensured. Diesel decontrol, FDI in retail, GAST
are some of the issues that the Government is keen to implement after securing a broad political consensus.
Government categorizes its priorities as per its own assessment and compulsions and plans out accordingly.
That does not also mean that all is well with the Government in the area of policy making. Concerns have
been expressed by varied stakeholders about governance-deficit. India Inc. has impressed upon the need to
expedite policy reforms to boost economic growth. The Government is cognizant of the challenges and the
Hon'ble Prime Minister has assured the Confederation of Indian Industry (CII) to accelerate the process of
reforms. The Opposition parties are also being actively consulted to help pass key reform legislations.
Parliament disruption during the past year, I believe, has severely impeded the reform momentum as a
number of important legislation are pending in the Parliament.

Indian economy continues to be on the path of economic resurgence compared to the other economies such
as US and Europe. Our global trade has registered steady progress. India's exports showed spectacular
performance in financial year 2011-12, topping $ 300 billion, but a 5.7 per cent fall in March, for the first
time since 2009, raised fresh concerns about an already slowing economy facing high current account deficit
due to zooming oil, gold and coal imports. Imports surged to $ 485 billion in the fiscal gone by leading to a
widened trade deficit of close to $185 billion that put pressure on current account balance. Apart from oil
import, gold imports too were at a record high of close to $59 billion in 2011-12, leading to a swelling trade
deficit.

Government data reveal that India's exports feel by 5.71 per cent to $ 28.68 billion in March while imports
surged 24.28 per cent to $ 42.58 billion, leaving a monthly trade deficit of $ 13.9 billion. Oil imports rose to $
5.83 billion in March due to soaring crude prices in the global market. The oil imports bill in 2010-11 was of $
105.96 billion. This has been the main reason for widening deficit. As all of us know that oil has been the
main reason for rise in fiscal as well as the current account deficit at the moment. It is a collective challenge
for all of us in this House to help the Government overcome the constraints posed by oil imports, rising above
our narrow concerns.

I am not going into reasons for the decline of exports. There are a number of reasons, including the
continued slow recovery of world economy especially the EU and USA, our two major trading partners. But
one thing I would certainly mention, that is lack of inter-ministerial coordination for export augmentation. It
was widely reported that due to lack of concerted efforts by the Ministries of Commerce, Agriculture, Textile
and Food, our exports in sugar and cotton were badly hit. I think, time has come for our learned Ministers in
charge of these Ministries to put up a unified front with the sole intention of benefiting the economy in



general and the farmers and artisans in particular.

I always believe that we can manage our performance; but perception management is always difficult. Fall in
the global perception about our macro-economic fundamentals is a cause for worry. Recently, the global
rating agency Standards & Poor (S&P) scaled down India's credit rating outlook from 'stable (BBB+) to
'negative' (BBB-) with a warning of a downgrade if there is no improvement in the fiscal situation and
political climate. At this juncture, S&P's move is only a warning. But if we do not improve and the growth
prospects of the economy continue to be dim, the downgrade can be scarry for the foreign and domestic
investors. The Government of India has to act fast on foreign direct investment in retail, GDP growth, fiscal
deficit and current account deficit to avoid the downgrade.

The Government is aware of the potential pitfalls of perception deficit. It has undertaken a series of efforts,
both at the domestic front as also at the international level. Our Commerce Minister is actively engaging the
countries in the Middle-east to meet our oil requirement. We have entered into an agreement with Qatar for
LNG supply. We recently convened BRICS summit in New Delhi to carve a major role through this forum.
BRICS Bank is being set up to boost trade among the member countries. After almost 47 years, our banking
operations will resume between India and Pakistan. A lot of good things are also happening. Let us not
criticize the Government only for the sake of criticism. Let us strengthen the hands of the Government to
overcome the macro-economic challenges through a strong political resolve, across the parties.
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THE MINISTER OF COMMERCE AND INDUSTRY AND MINISTER OF TEXTILES (SHRI ANAND SHARMA): Madam Speaker, I
rise to reply to the debate on the Demands for Grants of the Ministry of Commerce and Industry.

The Ministry of Commerce and Industry, as the hon. Members know, has a mandate to enhance India's economic
engagement in the entire world, a world which is today interconnected and interdependent to increase our trade with the
rest of the world including exports to ensure what India needs for its economic growth is made available to their industry
including the sources of energy as well as raw materials, minerals, precious metals and other products which are required.

At the same time, we also have a mandate to focus on industrial productivity; to enhance industrial production; to ensure
that the manufacturing sector grows in the country and jobs are created. When the UPA-II Government assumed Office, it



was a challenging global backdrop.

I would like to remind the hon. Members — many of whom had made very valuable contribution, including Shri Nishi Kant
Dubey, Shri Shailendra ji, Shri Ramashankar ji, Shri Shashi Tharoor ji, Shri Ajnala ji and other colleagues — that the
backdrop was very dismal. The global economy had faced the worst crisis of the last seven decades. It was the only crisis
after the great depression which came riding on top of the financial crisis, which preceded it. It imploded from the heart of
the capitalist world or the richest economy of the country and the contagion spread embracing all continents, all regions
adversely impacting them. Also it tested the leadership, the capacities of countries and their economies. The small and
vulnerable economies were under pressure. When we talk of the adverse impact, it was universal only when it came to
crisis but it differed from region to region. Our country and other economies were fortunate. We remained in positive
growth territory but the fact remains that after having grown consistently at over nine per cent for five years, we were also
dragged down by this crisis to less than seven per cent. It was primarily because capital flows of the world were affected.
Investments were not coming. Productivity stopped. There was a major contraction in the global trade to the extent of 12
per cent. Many of the countries which slipped into negative growth territory have not come out. It was referred to by one of
our colleagues about the enormous job losses in the developed countries; close to 45 million jobs had been lost. Job
recovery has not started. Jobs have not returned. Last year again was a dismal year for the global economy. The
projections of this year, I would like to share with the House, are not very encouraging or heartening.

The entire global economy is projected to grow barely at three per cent plus. The developed countries will grow only at 1.2
per cent. Euro Zone has slipped into negative growth. Emerging economies also will come down from 6.6 per cent to 5.4
per cent. These are the stark realities which cannot be denied.

Our Government took conscious policy initiatives. As was said here, in May, 2009, our exports were minus 39.6. We decided
to intervene through policy measures and through incentives, adding to the three stimulus packages which the Prime
Minister and the Finance Minister had given amounting to three per cent of India's GDP to stabilize the economy and to
rejuvenate the growth.

We, therefore, had clarity in our mind that we need to look at those regions of the world where growth was taking place,
not wait for demand to return in the traditional destination of India's trade that was in America, Europe, Japan and other
places. Therefore, we consciously diversified into other markets which were referred to by most of the hon. Members. In
August, 2009, we had identified 39 markets under two schemes — Focus Market Scheme and Market-Linked Focus Product
Scheme — 26 under one and 13 big markets under the second scheme. That is the decision which helped us to enhance our
trade with these regions of the world. These are the countries in Africa, in South America, in Central Asia, the ASEAN
region and the Far East. Thereafter, we added two more — China and Japan — taking the number to 41. Last year, in a
supplement to our Foreign Trade Policy, we launched a special Scheme, a different one, Special Focus Product Scheme
covering 44 markets including 22 markets in Africa.

Now, these are the initiatives, which helped us to ensure a growth between then and now of 63 per cent in our exports. We
had set a very modest target because of the global backdrop of 300 billion dollars for the year 2011. And, I can share with
this House that we had repeated reviews. Until the last numbers came in, I was a worried man because we never knew,
because of the Euro Zone Crisis, whether we will be able to reach that number or not. But fortunately we have and I
congratulate our industry, our Exports Councils, our officials who worked as a team and achieved this.

We can imagine, given the concerns rightly expressed by the hon. Members about the increasing trade account deficit, if we
had not done, what would be the case? I acknowledge that the imports have increased; and the trade account deficits of
180 billion US dollars plus is a matter of grave concern for all of us. But whether the Government has been wanting in the
effort as was said by Shri Nishikant Dubey. With all respect, I would say, that is not true at all.

It is the rising prices of the commodities, we are a net importer of petroleum products, that India had to pay more than 160
billion US dollars only for petroleum product imports. And, it is true, whatever be the reasons, industry also uses and
individuals too are consumers, gold imports were also closed to 60 billion US dollars. That definitely had an adverse impact.
We are making all possible efforts; and we shall continue to make these endavours to enhance our share in global trade as
we have set a target of doubling our trade by 2014 through the Foreign Trade Policy of 2009 up to 2014 and doubling in
percentage terms, India's share in global trade by 2020. The strategy that we have put in practice under implementation
has four pillars, which include product, which include value added manufacturing, diversification into new markets as well
as promoting India brand.

The question is: whether the steps that we have taken, did we succeed or not? At a time when the global economy has
been in recession and the country is putting around protective barriers around themselves, we stepped out, we engaged



with the world. In August, 2009, we signed a Comprehensive Economic Cooperation Agreement with South Korea. We
signed the Free Trade Agreement with the ASEAN group of countries, which was unfairly criticised by my friends in the
Opposition.

I would tell you what the results have been. Our trade with the ASEAN countries has grown since then including India's
exports in excess of 37 per cent. Today, India's two way trade with the ASEAN group of countries, is close to 75 billion US
dollars. We diversified into Africa; and our trade with Africa has increased now to close to 63 billion US dollars. Our trade
with Latin America and Brazil, both put together, is 39 billion US dollars. These are the positive results. Before a criticism is
mounted on the Government on our policies, the circumstances in which the Government works, addresses the challenges
and takes these initiatives and achieves these results, should also be acknowledged in all fairness.

Madam, Shri Nishikant Dubey while referring to ASEAN and the Extended Region, also had referred to the pressures of our
trade account deficit from China. We share that. And, this is one issue that we have taken up at the highest level in our
bilateral meetings including the Prime Minister, the Finance Minister and I myself, seeking more market access for Indian
products, Indian services including pharmaceuticals as well as IT contracts for the Indian IT industry. And, I assure this
House that we shall continue to work for enhanced market access in these countries. I may refer also to the other
agreements that we had reached. Last year we signed a Comprehensive Economic Partnership Agreement with Japan, a
country which has been a trusting trading partner or economic partner of India. Our trade increased by 40 per cent. We
signed a Comprehensive Agreement with Malaysia. We are negotiating one with Indonesia, with Canada, with Australia,
with New Zealand and with Thailand. Now, you have to see the larger picture. Regional economic integration has been a
reality in the world. It started with North America's NAFTA to Mercosur group of countries in South America and to the
Andean community.

In our extended neighbourhood, the ASEAN vibrant economic community is there. As Asia is becoming one of the hubs of
the economic growth of the world, in less than two years time the economies of Asia, Europe and America will be equally
sized. ASEAN economic integration is gathering momentum. Initially, it was ASEAN plus three. Now, it is the other process
which includes India. This is our considered view that India, a country of 1.2 billion people, a country which has, only 10
days ago or two weeks ago, become the third largest economy of the world in PPP terms, moving up from the fourth
position. We are not declining. I can assure you. Therefore, it is important for us to be integral to the process of ASEAN
economic integration.

We are conscious of the neighbourhood. References have been made to Pakistan and to our engagement with other
countries, including Bangladesh. Yes, we are keen to take forward the SAFTA process. The SAFTA Ministers had met in

Islamabad on the 16th of February. We have undertaken many positive steps which will ensure that South Asia also moves
with the rest of Asia when it comes to trade and economic engagement.

I fail to understand the opposition and the criticism of what we are seeking to do with Pakistan. I am grateful to Shri
Bhartruhari Mahtab and Ajnala Saheb for appreciating the dynamics. The fact is that we live in this neighbourhood. Both
Pakistan and India are two big countries in SAARC. We need to engage. It is not a question of whether we should or not.
Economic engagement is the only way forward to ensure that our industry, our Chambers of Business engage with each
other.

We have travelled to Pakistan. It was the largest business delegation which accompanied me, that ever left the
shores of India, and we were received with enthusiasm and respect. We went to Lahore. We went to Karachi. We went to
Islamabad. Three agreements were signed. When Pakistan's Minister, Makhdoom Fahim had come here on my invitation in
September last year, he had assured that they would also take steps to move towards granting MFN status to India. Now, I
must say that here in India when people say why Most Favoured Nation status to Pakistan, I heard the same question in
Pakistan. This is not what we have coined. This is a terminology of the World Trade Organisation. All countries, who are
part of a regulated international trade regime give, grant each other MFN status.

Now, when it comes to the other issues that have been raised, before I respond quickly to that, I would like to
mention two important initiatives, if not more. One is on manufacturing. The share of manufacturing in our GDP is only 16
per cent. Through the National Manufacturing Policy, we propose to take it to 25 per cent and create 100 million skilled jobs
in the process. One of the objectives is to set up Integrated Greenfield Industrial Townships. On 24th October, the Cabinet
took the decision. On 25t" of October, we notified seven National Investment and Manufacturing Zones in six States along
the Delhi-Mumbai industrial corridor. The question was asked why along that corridor? It is because, there, the land banks

were created by the States. Feasibility study was conducted. But, we are also now negotiating and working very sincerely
and seriously on the Chennai-Bengaluru corridor. By the end of the year, we would present to the country a blue print of



this corridor also. Yes, we are also working for the corridor. That work has already started. But, I am talking in addition. So,
we have a Delhi-Mumbai corridor; we have the corridor in the East, particularly in West Bengal. We are also looking for a
corridor in the South. Once these industrial townships are established, this will transform India. If we do not take these
initiatives, we will have problem.

Madam Speaker, we recognise the enormity of the task; we recognise the social dimension; we recognise the cost which
this country could have to pay, if we do not create skilled jobs, if we do not ensure that India continue to grow at a pace
where our position in the global economic hierarchy is always moving up. But, through these decisions, we are effectively
going to put in place a single window clearance mechanism, where the investors will not have to face years of delays.
Delays in approvals shall not happen. We are doing so in the partnership with the States. We are a federal polity; we are a
Union of States. Land is the responsibility of the States that we share with equity of the State Governments. It is not what
was said by our friends from UP and Bihar that we are not looking in that direction. I have written personally to Shri Nitish
Kumar ji; I had gone to Bhubneshawar and I had a very productive meeting with the Chief Minister of Odisha, Shri Naveen
Patnaik. We want those States to come forward who are willing to do so. But, you will appreciate that the Government of
India cannot declare it for those States, who do not have the land banks or who are not in a position to do so. At the same
time, there is no question of overlooking States or discriminating against States.

Madam, much was said on the SEZ. To put it briefly, 139 and odd are functional, though more than 580 approvals were
there. There has been an investment of over Rs.2,00,000 crore. Nine lakh jobs have been created. The exports in excess of
Rs.3,60,000 crore have taken place. There is no question of allowing any real estate activity which is forbidden, except for
housing.

As far as the land acquisition is concerned, it is left to the States. Our policy is same for these National Investment and
Manufacturing Zones. No agricultural land, only waste land and shrub land is used. The emphasis would be for the green
technologies. Therefore, I can say Do I have time or shall I conclude?

MADAM SPEAKER: You can go ahead.

SHRI ANAND SHARMA: Yes, Madam. Thank you.
...(Interruptions)

MADAM SPEAKER: Please let him complete. Please do not make a noise. Please sit down.
...(Interruptions)

MADAM SPEAKER: Nothing shall go in record.
(Interruptions )+

MADAM SPEAKER: Hon. Minister, you please address the Chair.

SHRI ANAND SHARMA: As far as we are concerned, we are very clear in our policy and approach. We recognize the
challenges; we recognize the pressures. At the same time, this Government is taking decisions. There is no question of
policy paralysis as was referred to or lack of decision making or governance. I have stated in this House that some of the
biggest policy decisions or initiatives have been taken and the results are there. At the same time, this Government is
mindful of the challenges. As I said, today we live in a world where we have to engage with each other. We cannot insulate
ourselves with what is happening in the rest of the world.

I do not also agree with some of our hon. colleagues who feel that India should not be exporting some of the primary
produce. Yes, value addition must take place.

18.00 hrs

That is taking place, but a country exports what it has and a country imports what it needs. If the same attitude is adopted
by other countries, then we shall, surely, have more difficulties to face. With these words, Madam, assuring the House that
the Government shall continue to work in partnership with the Indian industry, in partnership with the States and in
partnership with all the stakeholders who will be contributing in the growth of our economy and building this country for the
future.

(Interruptions)



MADAM SPEAKER: Hon. Members, till we pass all the Demands for Grants, we are extending the House.

Six cut motions by Sk. Saidul Haque and one cut motion by Shri Raju Shetti have been moved to the Demands for Grants
relating to the Ministry of Commerce and Industry. Shall I put all the cut motions to the vote of the House together or does
any hon. Member want any particular cut motion to the put separately?

SEVERAL HON. MEMBERS: Yes, together.
MADAM SPEAKER: I shall now put all the cut motions together to the vote of the House.

The cut motions were put and negatived.

MADAM SPEAKER: I shall now put the Demands for Grants relating to the Ministry of Commerce and Industry to the vote of
the House.

The question is:
"That the respective sums not exceeding the amounts on Revenue Account and Capital Account shown in the

fourth column of the Order Paper be granted to the President of India, out of the Consolidated Fund of India, to
complete the sums necessary to defray the charges that will come in course of payment during the year

ending the 315t day of March, 2013, in respect of the heads of Demands entered in the Second column thereof
against Demand Nos. 11 and 12 relating to the Ministry of Commerce and Industry."

The motion was adopted.

18.03 hrs (GUILLOTINE)

SUBMISSION OF OUTSTANDING DEMANDS TO THE VOTE OF THE HOUSE

MADAM SPEAKER: Now, we go to Item No. 16.

I would like to inform the House that Sk. Saidul Haque,
Smt. Jayshreeben Patel and Shri Bhausaheb Rajaram Wakchaure have indicated their intention to move cut motions to the
Outstanding Demands.

Sk. Saidul Haque has indicated to move the following cut motions:-
1. Cut Motion Nos. 8, 9, 55 to 72, 98, 99, 118 and 119 relating to the Demands for Grants of the Ministry of Agriculture.
2. Cut Motion Nos. 8 and 9 relating to the Demands for Grants of the Ministry of Chemicals and Fertilizers.

3. Cut Motion Nos. 4, 5 and 11 to 16 relating to the Demands for Grants of the Ministry of Consumer Affairs, Food and
Public Distribution.

4. Cut Motion Nos. 8 to 11 relating to the Demand for Grant of the Ministry of Environment and Forests.
5. Cut Motion Nos. 4 to 6, 11, 12 and 21 to 23 relating to the Demands for Grants of the Ministry of Finance.

6. Cut Motion Nos. 31 to 42 and 66 to 74 relating to the Demands for Grants of the Ministry of Human Resource
Development.

7. Cut Motion No. 17 relating to the Demand for Grant of the Ministry of Labour and Employment.

8. Cut Motion Nos. 18 to 23 relating to the Demand for Grant of the Ministry of Mines.



9. Cut Motion Nos. 2 to 10 relating to the Demand for Grant of the Ministry of Minority Affairs.

10. Cut Motion No. 1 relating to the Demand for Grant of the Ministry of Personnel, Public Grievances and Pensions.
11. Cut Motion Nos. 5 to 9 relating to the Demand for Grant of the Ministry of Petroleum and Natural Gas.

12. Cut Motion No. 12 relating to the Demand for Grant of the Ministry of Water Resources.

13. Cut Motion Nos. 1 to 7 relating to the Demand for Grant of the Ministry of Women and Child Development.

Shrimati Jayshreeben Patel has indicated to move the following cut motions:-

1. Cut Motion Nos. 78, 79 and 100 relating to the Demands for Grants of
the Ministry of Agriculture.

Shri Bhausaheb Rajaram Wakchaure has indicated to move the following cut motions:-

1. Cut Motion Nos. 11 to 17, 80 to 84 and 101 to 104 relating to the
Demands for Grants of the Ministry of Agriculture.

2. Cut Motion No. 3 relating to the Demand for Grant of the Ministry of
Civil Aviation.

3. Cut Motion Nos. 4 and 5 relating to the Demand for Grant of the
Ministry of Coal.

4, Cut Motion Nos. 2 to 6, 18to 32, 55 and 56 relating to the

Demands for Grants of the Ministry of Communications and
Information Technology.

5. Cut Motion No. 8 relating to the Demands for Grants of the Ministry
of Consumer Affairs, Food and Public Distribution.

6. Cut Motion Nos. 3, 4 and 5 relating to the Demand for Grant of the
Ministry of Culture.
7. Cut Motion No. 5 relating to the Demand for Grant of the Ministry of

Environment and Forests.

8. Cut Motion Nos. 1 and 2 relating to the Demands for Grants of the
Ministry of Heavy Industries and Public Enterprises.

0, Cut Motion Nos. 24 to 30 and 52 to 58 relating to the Demands for
Grants of the Ministry of Human Resource Development.

10. Cut Motion No. 3 relating to the Demand for Grant of the Ministry of
Information and Broadcasting.

11. Cut Motion Nos. 10 to 12, 14 and 15 relating to the Demand for
Grant of the Ministry of Labour and Employment.

12. Cut Motion Nos. 5 and 6 relating to the Demand for Grant of the



Ministry of Micro, Small and Medium Enterprises.

13. Cut Motion No. 2 relating to the Demand for Grant of the Ministry of
Petroleum and Natural Gas.

14. Cut Motion No. 2 relating to the Demand for Grant of the Ministry of
Planning.
15. Cut Motion Nos. 5 and 7 relating to the Demand for Grant of the

Ministry of Power.

16. Cut Motion Nos. 1 to 3, 5to 10 and 51 to 55 relating to the
Demands for Grants of the Ministry of Rural Development.

17. Cut Motion Nos. 2 to 5 relating to the Demand for Grant of the
Ministry of Drinking Water and Sanitation.

18. Cut Motion No. 3 relating to the Demand for Grant of the Ministry of
Textiles.
19, Cut Motion Nos. 1, 2 and 5 to 8 relating to the Demand for Grant of

the Ministry of Tourism.

20 Cut Motion No. 4 relating to the Demand for Grant of the Ministry of
Water Resources.

21. Cut Motion Nos. 1, 2 and 3 relating to the Demand for Grant of the
Ministry of Youth Affairs and Sports.

I would now call Prof. Saidul Haque, Shrimati Jayshreeben Patel and Shri Bhausaheb Rajaram Wakchaure to move
their cut motions.

Now, Prof. Haque, are you moving your cut motions?

SK. SAIDUL HAQUE: Yes, Madam. I am moving my cut motions.

MADAM SPEAKER: Shrimati Jayshreeben Patel, are you moving your cut motions?

SHRIMATI JAYSHREEBEN PATEL: Yes, Madam. I am moving my cut motions.

MADAM SPEAKER: Shri Wakchaure, are you also moving your cut motions? Okay, he is not present in the House.

...(Interruptions)

CUT MOTIONS

MADAM SPEAKER: Hon. Members would appreciate that we have a very limited time at our disposal. Therefore, I shall put
all the cut motions, which have been moved together, to the vote of the House.



The cut motions were put and negatived.

SK. SAIDUL HAQUE: Madam, I have to say something. I would like to ask for Division for my Cut Motions, particularly,
Demand No.72 — Serial No.1 where I say that : "Need to provide at least 15 per cent reservation in jobs and educational
institutions for socially, economically and educationally backward minorities as recommended by Justice R. N. Mishra
Commission." I want Division. ...(Interruptions)

MADAM SPEAKER: No, you are a little late.

MADAM SPEAKER: I shall now put the Outstanding Demands for Grants relating to the Ministries/Departments to the vote

of the House.

The question is:

"That the respective sums not exceeding the amounts on Revenue Account and Capital Account shown
in the fourth column of the Order Paper be granted to the President of India, out of the Consolidated
Fund of India, to complete the sums necessary to defray the charges that will come in course of

payment during the year ending the 315t day of March, 2013, in respect of the heads of Demands
entered in the second column thereof, against:-

(1) Demand Nos. 1 to 3 relating to Ministry of Agriculture;

(2) Demand Nos. 4 and 5 relating to Department of Atomic energy;

(3) Demand Nos. 6 to 8 relating to Ministry of Chemicals and Fertilisers;

(4) Demand No. 9 relating to Ministry of Civil Aviation;

(5) Demand No. 10 relating to Ministry of Coal;

(6) Demand Nos. 13 to 15 relating to Ministry of Communications and Information Technology;
(7) Demand Nos. 16 and 17 relating to Ministry of Consumer Affairs, Food and Public Distribution;
(8) Demand No. 18 relating to Ministry of Corporate Affairs;

(9) Demand No. 19 relating to Ministry of Culture;

(10) Demand Nos. 20 to 27 relating to Ministry of Defence;

(11) Demand No. 28 relating to Ministry of Development of North Eastern Region;

(12) Demand No. 29 relating to Ministry of Earth Sciences;

(13) Demand No. 30 relating to Ministry of Environment and Forests;

(14) Demand No. 31 relating to Ministry of External Affairs;

(15) Demand Nos. 32, 33, 35, 36 and 38 to 44 relating to Ministry of Finance;

(16) Demand No. 45 relating to Ministry of Food Processing Industries;

(17) Demand Nos. 50 and 51 relating to Ministry of Heavy Industries and Public Enterprises;
(18) Demand No. 57 relating to Ministry of Housing and Urban Poverty Alleviation;

(19) Demand Nos. 58 and 59 relating to Ministry of Human Resource Development;

(20) Demand No. 60 relating to Ministry of Information and Broadcasting;

(21)
(22)
(23)
(24)
(25)
(26)
(27)
(28)
(29)
(30)
(31)
(32)
(33)
(34)
(35)
(36)
(37)

Demand No.

61 relating to Ministry of Labour and Employment;

Demand Nos. 62 and 63 relating to Ministry of Law and Justice;

Demand No.
Demand No.
Demand No.
Demand No.
Demand No.
Demand No.
Demand No.
Demand No.
Demand No.
Demand No.
Demand No.
Demand No.
Demand No.
Demand No.
Demand No.

65 relating to Ministry of Micro, Small and Medium Enterprises;
66 relating to Ministry of Mines;

67 relating to Ministry of Minority Affairs;

68 relating to Ministry of New and Renewable Energy;

69 relating to Ministry of Overseas Indian Affairs;

70 relating to Ministry of Panchayati Raj;

71 relating to Ministry of Parliamentary Affairs;

72 relating to Ministry of Personnel, Public Grievances and Pensions;
73 relating to Ministry of Petroleum and Natural Gas;

74 relating to Ministry of Planning;

75 relating to Ministry of Power;

77 relating to Lok Sabha;

78 relating to Rajya Sabha;

80 relating to Secretariat of the Vice-President;

81 relating to Ministry of Road Transport and Highways;



(38)
(39)
(40)
(41)
(42)
(43)
(44)
(45)
(46)
(47)
(48)
(49)
(50)
(51)

Demand Nos. 82 and 83 relating to Ministry of Rural Development;

Demand No.

84 relating to Ministry of Drinking Water and Sanitation;

Demand Nos. 85 to 87 relating to Ministry of Science and Technology;

Demand No.
Demand No.
Demand No.
Demand No.
Demand No.
Demand No.
Demand No.
Demand No.
Demand No.
Demand No.
Demand No.

88 relating to Ministry of Shipping;

89 relating to Ministry of Social Justice and Empowerment;

90 relating to Department of Space;

91 relating to Ministry of Statistics and Programme Implementation;
92 relating to Ministry of Steel;

93 relating to Ministry of Textiles;

94 relating to Ministry of Tourism;

95 relating to Ministry of Tribal Affairs;

104 relating to Ministry of Water Resources;

105 relating to Ministry of Women and Child Development; and
106 relating to Ministry of Youth Affairs and Sports."

The motion was adopted.
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